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From the Publisher

Crop insurance is important in a country like India

with millions of farmers largely dependent on
monsoons for the success of their crops. Monsoons
also have a bearing on the production costs and
agricultural production in respect of irrigated areas
too in the country.

The need for crop insurance has to be seen in the
light of improved security for farmers, enthusing them
for investing in better agricultural inputs, blending

with other insurance products for overall improved risk cover, assured access to institutional credit
facilities and an overall boost to the agricultural sector in particular, the rural economy at large and
growth of the country in general.

There is a gross mismatch between the risk associated and the profit margins in the agricultural
economy making it necessary for subsidy inputs to the farmers through the Governmental mechanism.
The recently launched ‘Pradhanmantri Fasal Bima Yojana’ factors this subsidy component suitably
and also addresses needs of integration with other available insurance covers to the farming families.
This coupled with initiatives that the insurers may take in the rural areas may provide an overall
improved risk cover that is much needed for the rural sector. IRDAI on its part would endeavor to
provide the necessary regulatory environment to support the required development in this area.

It is hoped that through a concerted approach, the subscription to the crop insurance in the country by
the farmers would go from the current level of 20% to much larger levels that are needed not just for
the farmers alone but also to lend viability to the lending institutions working in the area of rural
credit. It is hoped that the quantum of insurance coverage in the farm sector would go from the
present level of about 10% to majority of the agricultural output. This will not only boost the agricultural
sector but also the Insurance sector more particular the General Insurance segment.

| am pleased to find that the articles being published in this issue have covered various aspects of Crop
Insurance. | hope the articles presented in this issue will not only incite further debate but also provide
necessary inputs and fresh solutions that would boost the Crop Insurance in the country. The importance
of intermediaries is significant and hence the next issue would Focus on “Role of Intermediaries in
Insurance Industry”
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Protection from vagaries of nature in one's livelihood has been the practice from time
immemorial. It is for such reason, joint family system in vouge in our country is considered as
natural form of social insurance. With favourable weather conditions & low input costs in the
past, farmers were mainly self reliant. However with climatic change & consequential so called
green house effect, they are now regularly facing crop losses due to natural disasters, besides
the effect of market fluctuations involving farm products. Hence the need for Crop Insurance

to support the farmers and his family in conditions of dire straits.

The recent launch of the "Pradhanmantri Fasal Bima Yojana" which is marked by affordable
premium, full insurance cover and use of mobile/satellite technology is definitely a great
opportunity and challenge for the general insurers. With this initative along with effective
awareness programme by the service providers, it is expected that farmers will develop the
habit of insuring their crops. This will certaintly increase insurance penetration as far as farm
sector is concerned, thereby ensuring higher productivity & prosperity for the agriculture sector

- in turn for the economy as a whole.

B.K. Sahu

Consultant, Communication
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Crop Insurance : a few perspectives,

somesuggestions and considerable hope

Background

n the country of 130 million

farmers, 28% of the farmers

subscribe to crop insurance. It
is also seen that less than 25% of
the cropped area falls under crop
insurance while in terms of
agricultural output, it is less than
10%. This being the scenario on one
hand and the difficulties farmers
face on the other, provide a paradox
as to why crop insurance, despite
serious efforts on the part of the
Government, keeness of the insurers
to expand their business and
promotion of insurance among
inclusive groups on the part of the
regulator, has not been lifted to any
significant level. In terms of
numbers, even if agricultural
output constitutesonly 15% of the
GDP of the country, in terms of the
shareof people engaged in
agriculture, it is more than 50%.Nine
crore of the thirteencrore rural
households are dependent on
agriculture. The well being of this
sector could be ensured through
better risk management strategies
of which Crop Insurance should be
an integral part.

Current Status

A large number of those dependent
on Agriculturalsector also subscribe
to institutional credit. The target
for farm institutional credit for the
year 2015-16 has been fixed at 8.5
lakh crores, higher over the previous
year by Rs 50000 crores. Ordinarily,
it would be natural to expect that
the extent of Crop Insurance should
atleast cover the loan taken, more
so when crop insurance is
compulsory for loanee farmers to
subscribe to. Besides, credit
institutionsare also required to show
the required numbersin this
category of the priority sector.
Given this backdrop, the low
subscription to this class of
Insurance in the country is rather
surprising. Should not subscription
to crop insurance give the required
comfort to the credit institutions to
improve ease of lending to
Agriculture sector ? Should it not
take it as an opportunity to have
assured return of loans in the event
of crop failures ? Will it not help in
reduction of NPAs in the Agricultural
sector ? However, even for the
loanee farmers, the quantum of
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Crop Insurance taken is only a
fraction of the total institutional
credit made to them.The total Crop
Insurance premium in the year 2014-
15is ofthe order of about Rupees
5000 crores and the Sum Insured isof
the order of Rs.82000 crores.This
Sum Insured accounts for just 1/
10th of the credit taken for the farm
sector alone and of much lesser
order when compared with the
value of agricultural output, even
at factor costs. Allowing for
consideration of only short term
loans which are generally covered
under Crop Insurance which could
be of the order of Rs 300000 crores,
this would still constitute just over
25% of the Credit taken, revealing
an implementation gap. It is also
reported that contrary to banks
taking it as an opportunity to secure
the loans made by them, they
complain that crop insurance is a
reason for their inability to fulfil
their priority sector commitments.If
we take the average Sum Insured
of the Loanee farmers for the year
2014-15, it is about Rs 22000/-. On
the other hand, the average
institutional credit when spread
over perhaps the 50 million active




short term borrowings byfarmers is
of the order of Rs 60000/-.

Issues

There is gross mis-match between
the Institutional Credit given to
loanee farmers taking crop
insurance and the quantum of Sum
Insured covered for them. The huge
gap of possibly Rs 150000 crorescan
be explained by the fact that these
farmers do not find it attractive
enough to take crop insurance and
subscribe to it only to the minimum
extent required. National
Agricultural Insurance Scheme
(NAIS), which constitutes about 2/
3rds of the total Sum Insured under
Crop Insurance does not have
features of coverage of prevented
sowing and post harvest losses.
Under Modified National Agricultural
Insurance Scheme (MNAIS), the
extent of subsidy is also limited by
the Premium cap thereby making it
necessary for a proportionate
reduction of Sum Insured available
to the farmers. The Premium to be
paid by the farmers in this scheme
is much higher too as it is based on
the Actuarial Premium. Besides,
some of the loanee farmers do not
subscribe to Crop Insurance at all
either due to slippages in the system
or taking of loans outside the
window when Crop Insurance is
generally available. Some states like
Punjab do not subscribe to Crop
Insurance at all. Some other farmers
have got court rulings that stayed
subscription to Crop Insuranace.
Beyond the subsidy limit, the loanee
farmers have to pay the actuarial
premium which is both unaffordable
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and unviable.The number of non-
loanee farmers taking crop
insurance is abysmally low in any
case.That farmers do not generally
find current form of Crop Insurance
asa useful tool for risk mitigation
explains this virtual non
participation of non loanee farmers.
The banks too, which are the credit
institutions, find it extremely
difficult to convince the farmers to
take Crop Insurance and are also at
a loss to explain this short fall
especially when crop insurance is
compulsory to the loaneefarmers.

During the interaction that IRDAI
had in meetings in a few states with
some stakeholders including
farmers, farmer associations and
officials, a cross section of
interesting responses emerged for
the poor subscription to the Crop
Insurance. One of the reasons
mentioned is the high premium that
the farmers have to pay, which even
if in the order of 3%, is perceived
by the farmers as an additional
interest charged to the crop loans
that are offered by the State
Governmentat rates as low as 3%
and in some cases even zero
interest. The farmers are unable to
perceive the premium paid as the
costs to cover the risks associated
with farming and are seeing
compulsory subscription to Crop
Insurance as a straight increase in
the quantum of interest. In some
other cases, there were responses
that in irrigated areas, the
comparative risk to the farmers is
less and even during lean seasons,
the agricultural output has been
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seen on the higher side. This has
been explained as greater
extraction of ground water and
increased effort on the part of the
farmers during such times. As the
production cost in respect of
electricity towards
increasedpumping charges is
generally borne by the State
Government that provides freeor
subsidised power to farmers, a view
was even expressed whether the risk
of the State Government could be
covered instead.One of the more
important reasons that is made for
poor subscription to Crop Insurance
is that as the yield assessment is
made at the area level, individual
farmersfind the basis risk far too
high and the vagaries in individual
farms are not covered. Parametric
based measurements such as the
weather based indices also fall
under similar category as area based
yield assessments. On the other
hand it is not practically viable for
insurance companies to make the
assessment at an individual level not
just from the moral hazard point of
view but also the associated
administrative costsfor such
assessment. Besides, the
availability of historical data for
each field/plot, the associated land
records, boundaries etc are also
issues to contend with.There are
also multiple crops with different
type of measurements that need to
be factored which is difficult at
individual level. As such area/
parametric based measurements
appear unavoidable.Efforts to
reduce the basis risk, as has been
attempted in MNAIS, has increased

IRDAI journal January 2016

o



o> |IRDAI journal January 2016

the Actuarial Premium far beyond
the paying capacity of farmers
adversely affecting the viability in
Agricultural sector itself should Crop
Insurance be subscribed to.

Different Scenarios

Countries like USA and Canada have
Crop Insurance subscription close to
about 85% of their agricultural
output. In these countries, three
crops, namely Corn, Soyabean and
Wheat, account for about 80% of
their agricultural output. The farm
sizes there too are also large enough
and provide the critical mass to
allowyield assessment even at
individual plot level. Besides there
is considerable mechanised farming
wherein usage of combines etc.,
which when also fitted with
gadgets, can make measurementof
the quantum of farm producemuch
closer to reality. Now there is some
talk of sending such assessment
through satellite technology to a
central location. We also
understand that agricultural income
in these countries is also assessed
for taxation purposes and a parallel
system of reporting is available that
would itself make data
manipulation discouraging. As
agricultural production makes its
way to market yards / factories,
there is also another assessment
that could be possible which makes
correlation with farm level output
possible.

On the other hand,in the Indian
context, the farm sizes are small, a
large quantum of production is
consumed at family level, crops and
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varieties widely varying and there
is no independent mechanism of
reporting the farm outputs at an
individual level. All these make the
yield assessment process
administrative  costly and
cumbersome on one hand and open
to uncertainty and risk to the
Insurers themselves. Besides, when
the basis risk is brought down, the
actuarial premium goes up
substantially which was
experienced under the MNAIS
scheme. The Crop Insurance in the
current form has a high Premium and
there is no further scope for
enhancement. Given this challenge,
the country had opted for an area
based yield measurements and
parametric triggers as a substitute
for individual assessments. This in
itself may not be inappropriate as
weather factors are generally not
localized to farms and crop failures
generally affect larger areas rather
than individual farms. Even then
localised distress cannot be ruled
out but in the absence of feasible
solutions for individual assessments,
other alternatives will have to be
explored to address them rather.

Governmental support & Challenge
of Subsidies

Agriculture itself is a risky
proposition and the vagaries of
weather and climate changes have
only accentuated in this regard.
Worldwide, even where crop
insurance is subscribed to a large
level such as in US and Canada, the
actual premium rates are of the
order of around 9 to 10%. Even in
these two countries,

Ensure - Crops are Insured

notwithstanding the margins in
agricultural profits, given the
economies of scale, there is
substantial amount of federal
subsidy which is learnt to be of the
order 10 billion dollars in USA. This
accounts for about 7% of Agricultural
output and over 70% of the
Agricultural premium in that
country.In the other countries,
where such economies of scale are
not possible, the component of
support has to be perhaps higher.
Therefore, any initiative on the part
of the Insurer or the Government to
come out with products of Crop
Insurance has to necessarily factor
elements of subsidy from the
Governments more particularly
Government of India, in Indian
context. Likewise, if the entire Crop
loans have to be insured, there
would be a total premium
requirement close to Rs.70000
crores at 9-10% premium cost, of
which at least about Rs. 50000
crores may perhaps have to come
in the form of Governmental
Subsidy, State and Central
government put together. This
figure would be much higher if the
entire agricultural produce of the
country were to be insured and
Given the current level of subsidies,
this itself would a big challenge. As
mentioned earlier, the cap on
premium in MNAIS has itself been a
limitation on the subsidy
component. While no such limit was
existing in the form of claim subsidy
for NAIS, given the general low
subscription to Crop Insurance,
whether the Government would
have been in a position to step up




its subsidy component, had the need
arisen, is a matter of conjecture.

In this context, the launch of
Pradhanmanti Fasal Bima Yojana is
a significant milestone that
addresses the important challenges
faced in the promotion of Crop
Insurance. Abold step of not keeping
a cap on Premium while keeping a
cap on the amount payable by
farmers is significant in itself. This
open ended approach would no
doubt send the right message
across, that crop insurance is the
priority of the Government and the
partner institution such as Insurers,
banks etc can go full stream to
provide the same. The factoring of
Post Harvest Losses and Localised
calamities at an individual level
might also address some of the
concerns of the farmers relating to
Basis risk. These positive features
may enthuse the stakeholders
including farmers, insurers and
banks to subscribe and boost the
numbers in crop insurance
substantially thereby improvingthe
viability. The Government’s positive
reachout to the stakeholders will
help in popularising the scheme and
the law of large numbers, so critical
for success of any Insurance
scheme, could come into play. No
doubt there could be challenges
faced by the Central and State
Government in the form of subsidies
but on a larger platform, the
Governments could also be in a
position to bear the same with the
indirect benefit that boost in
Agricultural Production, Rural
incomes and Rural consumption
could bring about.
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Firstly, subscription to crop
insurance may improve the risk
appetite of farmers and enthuse
them to go for better inputs which
could lead to boost in the
agricultural production. Secondly,
the direct involvement of Insurers
would make them take up extension
activities that may help the
farmersto boost their agricultural
production on one hand, and on the
other, may make the Insurers
minimise their losses which may
inturn reduce the premium rates
and consequently subsidy burden.
Thirdly, subscription to Crop
Insurance may further liberalise
institutional credit for loanee
farmers and for the non loanee
farmers, access to Institutional
credit. This in itself may improve
the viability of rural credit
institutions, who are very important
stakeholders. Fourthly,
liberalization of institutional credit
could trigger drop in interest rates
by local money lenders on one hand
and on the other,reduce their
interest rates on their own with the
comfort of assured risk mitigation
for the borrowing farmers. Over a
third of credit in Agriculture is
through non institutional
mechanism and 80% of it through
the moneylenders. Over aperiod of
time, they could even strive to
become agents of Crop Insurers. All
these would augur well for the
demand of Agricultural inputs which
in the form of increased seed
intake, pesticides, fertilizers etc.
would also boost the indirect taxes
significantly. The growth in
agricultural output and productivity
could lead to surplus that in turn
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would have a positive impact on the
development of SMEs in the food
and Beverages sector in particular
and the service sector in general.
Finally, it may reflect in theboost
in agricultural and rural income as
well as their consumption pattern
which, on a larger platform,could
boost the growth of the country. At
a governmental level, it would boost
the collection of indirect taxes
significantly. The above propositions
may be theoretical but perhaps
logical enough and have a
presupposed understanding that
crop insurance would reach to such
levels and create an overall
economic impact that may help fund
associated subsidies.

Alternative approaches

Some time back, IRDAI made an
attemptto explore the possibility of
subscription of Crop Insurance at an
individual farm level. The initiative
was first taken up with the hope
that Remote Sensing
imageryobtained from Satellites
would be available to make
individual yield assessment possible
and that it would be possible to
make estimations at plot level at a
reasonable cost. An end to end
approach was also conceived that
would make liberal use of satellite
technology and mobile technology.
The leveraging of one lakh odd
Common Service Centres with
access to a portal system was also
planned. However, the applicability
of Satellite technology seemed to
be a work in progress for several
decades now with no meaningful
estimations having been reported to
a reasonable level of accuracy

IRDAI journal January 2016
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beyond estimations at a regional
level. Though a few works have
been done by researchers showing
some correlation at small unit sizes
but no such extension was ever
made nor was conceived to go for
practical substitution of physical
assessment by Remote Sensing
Imagery based assessments.
Thereafter, in consultation with
some Insurers, the approach was
shifted to one of physical
measurements. However, given the
conventional costs associated with
insurance products, it was
conceived that if crop insurance is
subscribed only by a majority of
farmers, say 60 % or so, in a
particular area or any village, given
the size of agricultural produce, it
may still be possible to provide yield
assessment at an individual level.
Even calculations in this regard were
made in consultation with a few
Insurers. The key for the success of
the same, would require, apart from
critical mass of subscription to Crop
Insurance, methods to overcome
moral hazards for which apart from
increased used of technology,
substantial cooperation of local
administrative machinery would be
needed. This approach when
converged with other Insurance
schemes could improve the viability
of the same. However, this calls for
a conventional distribution model of
an ‘agents’ for sale and‘surveyors’
for assessment, making distribution
and administrative costs higher at
a significant 20% or so. This is
different from the current banking
model of distribution of Crop
Insurance that has comparatively
much lower costs. Some discussions
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with a few State Governments was
also made but the bottleneck
appeared to be the size of funding
of subsidy as well as assurance of a
substantial intake of Crop Insurance.
The latter was difficult in itself given
the current level of subscription
which is atmost 10 % of the value of
Agri produce. In respect of the
subsidy requirement, for an average
district size, this works out to Rs.500
crores. Given this dimension and the
heavy dependence on the
Government of India for the subsidy
and the possibility of the
Government of India itself revisiting
the Crop Insurance schemes in a
holistic manner, this concept has
been currently put in the
backburner.

Conclusion & Hope

Perhaps with the success of the
Pradhanmantri Fasal Bima Yojana in
the form of subscription by the
majority of the farmers, of say 50%
or more, as envisagedby the Central
Government, the required platform
may be available to the Insurers and
encourage them to ultimately also
develop insurance products suitable
to the farmers at an individual plot
level. Given the possible large
quantum of subscription to the
Pradhanmantri Fasal Bima Yojana,
there would be a need for
infrastructure on the part of the
Insurers to be created, if not at the
village level, atleast for a cluster of
villages. The promotion of
technology in the form of Mobile
Technology and Innovative Technogy
including Satellite Technology under
Pradhanmantri Fasal Bima Yojana
could motivate the Insurers and the

Ensure - Crops are Insured

other Stakeholders to work in this
direction. The existing IT
infrastructure of Common Service
Centres, availablefor one for six
villages and likely to be extended
to one for 2.5 villages as a part of
Digital India, besides the rapid
growth of internet and its reach to
the villages could also be leveraged
by the Insurers. Ultimately, for real
inclusiveness, there is a need for
scale neutral insurance products
which is possible only by increased
use of Technology. Such scale
neutral products can provide risk
mitigation mechanism for all and
bring allround development.

Insurance is generally recognised
as one of the drivers for economic
growth. Can Crop Insurance too be
the driver for economic growth in
Agricultural Sector ? It seems so,
given the recent approaches made
so far.

Acknowledgements : From IRDAI,
S/Shri Vivek Nayak, Assistant
(Statistics) and Dhiraj Kumar Nath,
OSD (Research) for crosscheck of
data & Shri H Ananthakrishnan,
Joint Director(Legal) for editorial
help, Dr. K.L.Rao, Ex- Chief Risk
Officer, Agriculture Insurance
Company of India Ltd (AICL) for his
insights from time to time and
various newspapers, magazines,
journals, websites and internet for
content.

Shri Sriram Taranikanti, is an IAS
officer, currently working as
Executive Director, IRDAI. The
views expressed by him are purely
personal and not that of the
organisation.




irdari

ISSUE FOCUS

Issues and Challenges for Rural Insurance in India:
A brief disposition

Introduction

he Indian insurance industry

has witnessed a sea change

in terms of volume and
numbers over the past decade ever
since the sector has been opened
to private and foreign participation
in year 2000. Further, the Insurance
industry is also seen as the “engine
for growth” by the Regulator IRDA.
The contribution of this segment of
the financial system has been very
significant, next to the software
industry as various reports and
surveys reveal. The Insurance
industry as a whole has recorded a
CAGR of about 18.71 percent during
period from 2001-13, evidencing
increased awareness levels amongst
the public. More specifically, while
the Llife insurance business
experienced a CAGR of 19.20
percent, the non-life insurance
business recorded a CAGR of 16.76
percent during the same period.
(IRDA Handbook of statistics 2011-
12).The general public, today in
India still see insurance products
more like an investment product
rather than as a risk mitigation tool.

- A. Sudhakar & V. Jayalakshmi

However, even after a decade and
a half, insurance penetration and
density is dismally low, and not very
encouraging. Life insurance to a
certain extent is preferred because
of the inherent tax incentives in-
built, but for the general insurance
business, people in India have not
yet understood the need and
importance of protecting
themselves against any property and
liability risk exposures.

However, the insurance companies
on their part are making all efforts
to ensure availability of insurance
through innovative products and
innovative distribution channels,
but the Indian mindset is still not
tuned to buying insurance. Even
with the mandated rural and social
sector obligation guidelines of the
Regulator in place, the growth
statistics is not encouraging in rural
India too. The need of the hour is
make insurance, available
accessible and affordable through
tailor made policies based on the
risk coverage required by people
with different needs and capacities.
This is particularly important when
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policies are to be given to people
in rural areas with lot of capacity
variation and needs variation.

This paper, therefore, attempts to
document some impending critical
issues and challenges in rural
insurance segment with particular
focus on the regulatory provisions,
products, and distribution channels
under the life, non-life and micro
insurance business segments. The
paper also attempts to identify the
existing gaps that need to be
bridged to ensure outreach of
insurance to the needy populace
from the review of literature briefly
attempted from Research articles
on the topic.

The paperis divided into five
sections: Section | throws light on
the regulatory provisions of IRDA on
rural insurance, Section Il presents
an overview of
products,Section Ill documents the
growth trends in the micro-
insurance segment, Section IV
evaluates the distributional
channels, and Section V summarizes
the observations, findings and
suggestions.

rural
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Section | Regulatory Provisions -
Section 32B and 32C of the
Insurance Act,1938 and IRDA
(Obligations of insurers to rural
orsocial sectors) Regulations, 2002,
stipulate obligations toinsurers in
respect of rural and social sector
during the first five years of their
operations. In case of the public
sector insurers these obligations
have been linked to their
performance in the year 2001-02 in
these sectors. However, the IRDA
amended the provisions for the year
2009-10 and for years thereafter.
For the Life Insurers, the Rural
Sector Obligations was twenty five
per cent of the total policies written
direct in that year, which is also
applicable for all financial years
thereafter. As regards the Social
Sector Obligations, it was fixed at
twenty lakh lives to be coveredfor
2009-10, as years thereafter. It can
be observed that in passing there
regulations the intention of the IRDA
is clearly reflected that of every ten
policies that are sold by any life

irdai

insurance company, at least two or
three policies need to be sold to the
rural people. IRDAI clearly visualizes
insurance as an engine for growth
and Life insurance as a Family
financial security tool.

On the other hand the IRDAI also
spelt out the mandated provisions
for the Non-life insurance companies
in the rural and social sectors. The
mandated provisions was seven per
cent of the total grosses premium
income written direct in the year
2009-10 which is also applicable for
all financial years thereafter. The
Social Sector Obligations is the
average of the number of lives
covered by the respective insurer in
the social sector from the financial
years 2002-03 to 2004-05 or 5.50
lakh lives whichever is higher. With
a view to further integrate the
efforts to promote a healthy
insurance market the IRDAI is today
aligning the rural and social sector
obligations with the micro insurance
regulations. However, although the

Table: 1

IRDALI is leaving no stone unturned
to make insurance affordable,
accessible and available, even then
today it is still a distant dream for
many. It is heartening to observe
that during the year 2013-14, and
2014-15, all the twenty three
private sector life insurance
companies had fulfilled their rural
and social sector obligations.
Similarly all the twenty two private
non-life insurance companies were
compliant with their rural sector
obligations in the financial year
2014, while in 2015, LIC procured
25.65 percent of its policies from
rural sector, the private companies
had 23.09 of its policies. Thus, it
can be seen that now a quarter of
new life insurance policies sell in
rural India today. Similarly, as
regards the social sector obligator
business procurement, LIC and the
private sector had covered well
above the mandated 20 lakh lives
during both the years as seen in
Table 1.

As far as the non-life insurance

Compliance of Rural & Social Sector Obligations by Public &
Private Life and Non-Life Insurers for the year 2013-2015

Life Insurers Rural Sector Social Sector
(Mandated No of Policies as (Mandated 20
a percent of Total Policies 25%) Lakh lives)
2013-14 2014 - 15 2013-14 2014 - 15

Public Sector (LIC) 25.4 % 25.65 118.87 205.96
Private Sector (23) 25.6% 23.09 109.07 97.40
Non-Life Insurers (Mandated Gross Direct Premium (Mandated 5.50

as a percent of Total Premium 7%) lakh lives)
Public Sector (4) 12.39 % 11.96 % 2,167.08 lakh 2570.53 lakh
Private Sector( 22) 11.83 % 11.98 % 300.17 lakh 262.03 lakh

Source: IRDAI Annual Report 2013-15
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business performance is concerned,
it can be observed that all the
insurers have adhered to the
mandatory compliance as laid by
the IRDAI. While the public sector
general insurance companies have
procured 12.39 percent of their
business from this segment during
2013-14 and 11.96 percent in 2014-
15, which is a laudable
achievement. The private sector
companies had earned 11.83
percent and 11.98 percent in 2013-
14 and 2014-15, and covered lives
much more than the mandated 5.50
lakh lives under various schemes,
which reflects not only the
commitment of the companies, but
also the increasing awareness for
the need for insurance amongst the
rural populace too. The positive
growth trends also reflect the latent
potential untapped market in India.

Section II: Overview of Rural
Policies

While the Life insurers target the
rural populace through the
mandatory procurement of business
provisions and through micro
insurance policies, which will be
detailed in the Section Ill, the Non-
life insurers in fact have a plethora
of policies to offer for the people
in the rural areas, to take care of
their personal and property loss
exposures. The specially designed
crop insurance policies offered by
the Agricultural
Corporation of India deserve a
mention. Some of the successful
schemes include the National

Insurance

Agricultural Insurance Scheme
(NAIS)to protect the farmers against
the losses suffered by them due to
crop failure on accountof natural
calamities, such as drought, flood,
hailstorm, cyclone, fire, pest/
diseases, etc. the Weather Based
Crop Insurance Scheme (WBCIS)
which is a parametric insurance
product designed to provide
insurance protection to the
cultivator against adverse weather
incidence during the cultivation
period, such as deficit and excess
rainfall, frost, heat (temperature),
relative humidity, wind speed etc.,
which are deemed to adversely
impact the crop yield. Of late, the
AIC is entering into strategic
partnership with other organizations
to offer risk policies such as the
Coconut Palm Insurance Scheme
(CPIS) in collaboration with Coconut
Board for all coconut growing
states/UTs in the country. Besides
the above, AIC has developed
various crop insurance products for
risk mitigation of various crops viz.
Rainfall Insurance Scheme-Coffee
(RISC) in collaboration with Coffee
Board, Rubber Plantation Insurance,
Bio-Fuel Plants Insurance, Grapes
Insurance, Mango Weather
Insurance, Potato Contract Farming
Insurance, Pulpwood Tree Insurance,
Rabi Weather Insurance, and
VarshaBima or Rainfall Insurance. All
these policies are in addition to the
regular policies offered by the
General insurance companies which
include cattle insurance, pump-set
insurance, poultry insurance, duck
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insurance, Gobar Gas Insurance,
Janata personal Accident insurance,
composite package insurance for
Tribals, Honey bee Insurance,
Silkworm Insurance. In other
words, it is clear that the general
insurance companies are today
designing need based polices to
protect all occupational assets and
liabilities of the rural people.
However the need of the hour is to
increase the awareness for the need
for insurance amongst the rural
people by documenting the good
experiences of the people who have
benefited from the covers,
conducting workshops, Focus Group
discussions and also by advocating
personal interactions through the
marketing intermediaries, and
media and social sites, as the rural
people also have increased access
to internet and tele-services.

Section - Il Micro Insurance

With the objective of making
insurance accessible and affordable,
the Government of India, based on
the recommendations of the
consulting group in 2003, issued the
IRDA (Micro insurance) Regulations,
2005. Today, the social and rural
sector obligations as mandated by
IRDA in fact are contributing to the
development andpromotion of
micro insurance products by insurers
inlndia. The Life
companies have achieved significant
growth in the micro insurance
business segments as seen in the
Table 2.

insurance
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Table: 2
New Business Premium under Micro Insurance Portfolio for the period 2010-15
Premium in Lakhs

Insurers Individual Group
2010-11 | 2011-12 |2012-13 | 2013-14 | 2014-15 | 2010-11 |{2011-12 | 2012-13 |2013-14 | 2014-15
Private 735.09 | 964.22 |1018.54 | 929.29 | 1249.22 | 1719.14 |1150.84 | 756.89 [1595.23 | 3366.22
23.12 | 31.17 5.63 -8.76 34.42 12.10 | -33.06 | -34.23 | 110.76 | 111.01
Public 12305.76 [10603.49 | 9949.05 | 8635.77 | 1640.23 |13803.67 |9831.63 |21045.76 [12581.45 |28193.80
10.12 | -13.83 | -6.17 | -13.20 | -81.01 | 20.17 | -28.78 | 114.06 | -40.22 | 124.09
Market share (LIC) | 94.36% | 91.66% | 90.71% | 90.28% | 56.76% | 88.92% | 89.52% | 96.52% | 88.74% | 89.33

Source: IRDA Annual Reports 2010-15

It is evident from the data in Table
2 that in the Individual Life
insurance policies business the
private companies experienced a
steady growth in the two years from
2010-12, following which the growth
slowed down and declined in the
year 2013-14, but again bounced
back in 2014-15 registering a growth
of 34.42 percent growth over the
previous year. However, in the group
polices, the private companies a
steep decline in from Rs. 1719.14
lakhs in 2010-11 to 3366.22 lakhs in
the year 2014-15, but in the next
year the premiums increased by
about 110.76 percent to Rs. 1595.23
lakhs, which means that private
insurance companies are targeting,
promoting and advocating sale of
group insurance more through the
self-help groups and NGOs.

growth in 2014-15. But what is
significantly observed is that even
after a decade and half of the
liberalized insurance market in
India, LIC still holds about about 90
percent of the Individual business
segment and 88 percent of the
Group Insurance business segment,
till 2014, but however, interestingly
in 2014-15, the micro individual life
insurance business was shared
almost equally with LIC holding
56.76 percent of the market and the
private sector holding 34. 42
percent of the market share. The
growth trends of the private and

public sector in the Individual and
Corporate business segments is
depicted in the Figure 1 & 2.

In case of non-life business, there
are a number of products offered
by the general insurance companies
for the rural masses. For example
some of the most commonly
available policies include Janata
PersonalAccident Policy, Gramin
Personal Accident Policy, Cattle or
Livestock insurance, for the lower
income segment.Further, some of
the Private General insurance
companies are today designing

Figure: 1
Growth Trends in the Premiums (Individual Policies) in
Rural India During the period 2010 - 2015
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Figure: 2
Growth Trends in the Premiums (Group / Corporate Policies) in
Rural India During the period 2010 - 2015
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Source: Based on data in Table:2

tailor-madegroup micro insurance
policiesfor the benefit of these
segments.

Thus, today, Micro insurance
provides a very amenable answer for
the rural people. However, micro
insurance being a low price-high
volume business, its success and
sustainability depends mainly on
keeping the transaction costs down,
which is a challenge in itself. On the
other hand the high claims in this
segment are also a challenge and
an opportunity. Today the Non-
Government Organizations and Self
Help Groups (SHGs) are acting as
agents toinsurance companies in
marketing the micro insurance
policies. With the recent provisions
from 31st Jan, 2014, the IRDA has
also permitted several more entities
like  district co-operative
banks,regional rural banks,
individual owners of Kkirana
shopsetc. who are banking
correspondents to be appointedas

=20 |-2010-11 Nfu 2{41?15 iv-'l 2014-15

micro insurance agents facilitating
better penetrationof micro
insurance business. With all these
policies and reforms in place, it is
very likely that micro insurance is
going to become a powerful medium
for all the insurance companies to
reach out to the rural masses at
large.

Section IV Distributional Channels
for Rural Penetration

Most of the insurance company’s
bank on the agency channel and the
brokers as their key distribution
channels for retails as well as
corporate or group insurance
respectively. Of late the
Bancassurance channel is also
evolving as an important channel
too. Although in other countries,
internet ant telemarketing is
becoming a popular channel, in
India it may take some time as the
common masses are not very tech
savy. In the rural areas however,
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understanding the rural sentiments
and understanding the mindset and
psychology of the rural folks is very
important for insurance to take
ground. As the banking sector has
identified, business correspondents,
similarly the insurance companies
also need to identify people who can
influence the minds of the rural
people, namely the Village Heads,
Panchayats, Educated Elders who
can play a strong referrals role.

As seen in the Table 3 , Agency
channels is one the most trusted
channels for procurement of
business from rural areas even
today. As is evident, while the
number of Agents have declined for
the private companies during the
year 2012-13 to 2013-14 from 1824
agents to 1656 and further to 1476
in 2014-15, during the same period
the LIC agents have significantly
increased from 15228 agents in
2012-13 to 18401 agents in 2013-14
and to 19379 in 2014-15. Thus, it is
clearly seen that LIC totally is
dependent on the Agency mode in
the rural areas because of people
centricity approach.

Table: 3
Micro Insurance Agents of Life

Insurers

Agents

2012-13 | 2013-14 |2014-15
Private 1824 1656 | 1476
Public| 15228 | 18401 | 19379
Total 17052 | 20057 | 20855

Source: IRDA Annual Reports 2012-14
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Figure: 3 Micro Insurance Agents of Life Insurers
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Figure: 4
New Business Premium of Life Insurers for 2014-15 - Channel wise
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While the LIC predominantly is
dependent on the Agency channel
to connect to the rural masses, the
decline in the private sector may
signal that they are exploring other
alternate channels such as banks,
to reach out to the rural masses,
because the institutionalized
approach in the long run will be
more productive as the innocent
rural masses are more likely to be
convinced when a bank in involved
in the transaction of insurance. The
growing faith and confidence in
banks and Corporate channels is
very evident from the experience of
the life insurers in other cities and
towns as seen in the data presented
in the Table 4 and graphically
presented in Figure 4.

It is evident that while Agency
channel is the most preferred
channel for all the companies, the

B Private
= = _=_ = Lic Direct Sales Force is also becoming
RS- S P S 6@,-" & Hindustry Tota a trust worthy channel to procure
ko ¢\§F @-55' qﬁp cf’ét\ Ewg' Pl W& new business by LIC as well as the
-4
@.‘" #I:.{‘ ¢¢"f’ & K :’*‘F{F private companies. However, the
<« 3 ‘;&* "'ﬁ&f‘@o Bancassurance, other corporate
Ld‘qu &Qo & 3 agents and Brokers are also used by
private companies to reach out the
Source: Based on data in Table:4
Table 4
New Business Premium of Life Insurers for 2014-15 - Channel wise
In percent
Insurer Individual Corporate Brokers Direct Micro Common | Referrals
Agents Agents Selling | Insurance | Service
Agents Centers
(CSCs)
Banks Others
Private 35.73 47.37 3.35 4.49 9.06 0.003 0.0001 0.04
LIC 95.97 2.60 0.12 0.02 1.24 0.05 0.00 0.00
Industry Total 71.42 20.84 1.44 1.84 4.42 0.03 0.001 0.01
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people. Thus, the private companies
seem to be more exploring other
distribution channels than the LIC
which believes more in people
centric approaches and a human
touch. Thus, insurance is more
personalized and the other new
channels that have emerged over
the recent years will take little more
time to make a mark in the Indian
markets.

Conclusions & Suggestions

Insurance in India has come a long
way. People have become better
informed and more aware for the
need for insurance. It is also a
reality that almost a quarter of the
total business in India is sourced

@
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from the rural areas. However, much
needs to be done. The need of the
hour is to educate the people with
regards to Insurance as a concept
and as a product. Although
Insurance is the subject matter of
solicitation, unprofessional
practices are prevalent in India. The
innocent people are cheated by
unscrupulous Advisors who do not
explain the benefits of the policy
to the customers. Claims are either
delayed or denied by the companies
leading to distrust amongst the
common people. The complaints
and grievances of customers must
be redressed so that the trust of the
people is not lost. The need of the
hour is to design policies specially
for the rural areas rather than

selling the same polices that are
sold to the urban populace. This is
because, the rural people have
strong sentiments, influence of
culture and tradition which may
likely become a hindrance. “One
size fits all” may not be the right
approach. Some of the suggestions
include, the policies should have
Flexible premium payment options,
Gender based policies, Long Term
Care Policies, Disability Income
polices, Income protection policies,
Policies based on profession etc.

Dr. A. Sudhakar. Professor,
Department of Commerce, &
Registrar, BRAOU, Hyderabad.

V. Jayalakshmi. (Flll- Non-life),
Faculty, Siva Sivani Institute of
Management,Hyderabad.

Curtain Raiser For February 2016 Issue With Focus

In today’s market driven economy involving Insurance Industry, Products, Pricing & Players ( Call
it 3 P’s ) have significant roles. Accordingly Intermediaries as Players have a pivotal role - for
the Consumers, for the Insurers, for the Regulator & above all for the Economy at large. Besides
the traditional role of Intermediaries towards Selling & Marketing of Insurance Products, they
can play a significant role in Designing new Products with Benefits of Low Pricing, in bringing
required Awareness to tackle the menace of Mis- Selling’s & above all to increase insurance
penetration, particularly in Rural areas.

What should be the requirements for achieving the above discussed issues, keeping in view the
interest of Consumers as well as Service Providers as far as Intermediaries are Concerned ? How
far Modern Technology through IT & Mobile etc. could be utilized to upgrade their Knowledge &
Skill to benefit all the stakeholders in the Insurance Industry ? How CSR as a concept reach our
Intermediaries to tackle What is called "Conflict of Interest™?

Keeping in view this important arm of insurance, February, 2016 issue of the Journal will have
Focus "Role Of Intermediaries in Insurance Industry".

B.K Sahu

E-mail : irdajournal@IRDAI.gov.in Consultant (Communication)
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Pradhan Mantri Fasal Bima Yojana (PMFBY):
Issues and Concerns

|. Introduction

ndia is a land of farmers where

the maximum proportion of

rural population depends on
agricultureand allied activities for
their livelihood. However, in the
recent years, agricultural GDP share
is declining continuously and is
about14% of the country’s GDP in
the year 2014-15. The fall out this
is the widening disparities in the per
worker earnings in agricultural and
non-agricultural sectors. The per
capita agricultural GDP (in current
prices) was Rs 25,780 while Non-
agriculture per capita GDP was Rs.
2,08,696 in 2014-15 thereby
indicating that per capita
agricultural income was around 12%
of per capita non-agricultural
income. The ratio of Non-
agricultural to Agricultural per
capita GDP which was 3.97 in 1999-

2000 increased to 5.38 thereby
indicating growing disparity.

In India, Agriculture heavily depends
on monsoons with 60% of the
cropped area being rain-fed. Given
the fact that around 75% of rainfall
occurs during June-September
period, the fate of the Kharif crops
depends on the Southwest monsoon.
Farming community in India, thus,
remain at the mercy of rain-Gods.
The distress faced by farmers is
clearly evidenced by large number
of farmers’ suicide committed
during periods of deficit rainfall.
According to the Ministry of
Agriculture, the total of number of
suicides committed by farmers for
agrarian reasons in the last three
years stands at 3313, with four
states - Maharashtra, Telangana,
Karnataka and Andhra Pradesh -
accounting for 3280 of them. So,
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this alarming number of farmer
suicides in India, is a burning issue
not only in India, but also
throughout the world. So, there was
a need to relook the insurance
policies available to the farmers to
hedge the risk arises from the
natural calamities, like draught,
flood and irregular rainfall, etc.

So, the Government has planned to
bring back a new crop insurance
scheme in the country, by rectifying
the loopholes from the existing one.
On 13 January 2016, Prime Minister
has launched the new scheme,
namely Pradhan Mantri Fasal Bima
Yojana (PMFBY), a uniform ‘one
nation-one scheme’ type crop
insurance scheme for the entire
country, promises to change the
face of the agricultural insurance
sector in the country.




Il. Crop Insurance in India

Since 1985, there have been crop
insurance schemes in the country,
when the Congress Government had
launched a comprehensive Crop
Insurance Scheme (CCIS) 1985.
Further, in 1997-98, the Government
re-launched the scheme but it
continued till 1999. Again in 1999,
Government launched a new
scheme, namely National
Agricultural Insurance Scheme
(NAIS) but there were some
loopholes in the scheme. The NAIS
scheme was implemented only in 14
States of India. The insurance
settlements were handled by the
insurance company named,
Agriculture Insurance Company of
India Ltd (AIC). Under NIAS, the
insurance premium rates were 1.5
% to 3.5 % of the total sum assured
for food crops like pulses, oilseeds,
cereals, etc. But, for commercial
crops like cotton and horticultural
crops, the actuarial premium rates
were charged.Further, the NIAS
facilities were given according to
the areas where the calamities are
frequent and later it was converted
into MNIAS i.e. Modified NIAS. The
MNIAS was also not a successful
project as it was applied in 6 States
of India. These schemes were not
successful because of several
reasons like low awareness, low sum
insured amount and slow claim
process etc.

Additionally, as per the reports of
Home Ministry, in 2015, there were
207 draught hit districts throughout
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the country where the farmers
suffered great economic losses on
crop cultivation. Also reports show
that more than 300 districts were
affected by irregular rainfall. This
resulted in a large number of farmer
suicides as there was no strong
insurance plan to get through the
losses and start afresh. Over 3000
farmers have chosen the path of
suicide in the last three years. Most
suicide cases were registered with
the state of Maharashtra.

So, to fight back this problem and
to provide a good financial support
to the farmers of the country, the
Government has launched the new
crop insurance scheme by making
some alterations in the existing
scheme. The new scheme is named
as Pradhan Mantri Fasal Bima Yojana
(PMFBY). Under this new crop
insurance plan, the premium rates
will be discounted from the existing
rates for all types of crop like Kharif
crops, Rabi crops, horticulture crops
and commercial crops.

As PMFBY, the premium will be 2%
of the sum insured for Kharif season
crops and 1.5% for Rabi season
crops. The rates are also applicable
for oilseeds. The premium rates for
commercial crops like cotton and
other horticultural crops will be 5%
of the insurance sum assured. The
Government has also stressed on the
use of technology to provide a strong
insurance scheme to farmers and
make the process efficient and fast.

Ensure - Crops are Insured

At present, only those farmers who
have taken
Government for their cultivation is
eligible for insurance of their crops.
But according to the new scheme,
all farmers whether he has taken a
loan or not, is eligible for the new
crop The
insurance plan will be handled under
a single insurance company, AlC and
entire insurance process, right from
joining of farmers to disbursement
of claim is to be made electronically
to make it a fraud free and effective
scheme.

loans from the

insurance scheme.

This scheme will be implemented
throughout the country and will
start its functioning from the next
Kharif season of crop harvesting,
i.e. June. The insurance burden will
be collectively taken by the centre
as well as State Governments.A
total of Rs 17,600 crorehas been
approved by the cabinet, for the
implementation of the scheme.

Ill. Pradhan Mantri Fasal Bima
Yojana (PMFBY) - Issues &
Concerns

The new PMFBY promises a
departure from the existing crop
insurance schemes. These currently
cap the premiums at 8-9% of the sum
insured (SI) for Rabifood grains and
oilseeds, and at 12-13% for annual
commercial and horticulture crops.
In the normal course, if the Sls were
to be set closer to the gross value
of output (GVO), the actuarial
premiums - i.e. based on proper
statistical risk assessment - would
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work out even higher. In this case,
the premiums have been lowered
simply by keeping the Slsmuch
below GVOs.The PMFBY, going by
what has been notified, removes
any artificial capping of the SI,
resulting in low claims being paid
to farmers.

The SI will be calculated by
multiplying the minimum support
price (MSP) of a crop with the
average seven-year ‘threshold’ yield
(excluding calamity years) for the
particular village panchayat area
where it is grown. The premiums
would be determined by the SI and
not the other way round, as is the
case now. Farmers will, however,
have to fork out a uniform premium
of just 2% for all Kharif crops, 1.5%
for Rabi and 5% for commercial/
horticulture crops. The gap between
the actuarial premiums and the
rates payable by farmers would be
fully met by the Government. There
is no upward limit on Government
subsidy.Thus, if this scheme is
implemented as promised, it will
certainly be a significant step
forward.This will not only save the
farmers from getting their crops
damaged in natural calamities, but
also will provide financial support
to them.

However, there are a few catches,
which are outlined as follows:

a) As per media reports, there are
207 districts in nine States have
been hit by drought and around
90 lakh hectare of land had been

ircdeni

affected. The drought affected
States had sought relief of over
Rs 25,000 crore from the Central
Government. Also, there are 302
districts in the country had
received 20% less rain, which,
though is not categorised as
drought, will affect the farmers
in these areas.But the new
scheme will be applicable only
from the next Kharif season,
which may well witness a
normal monsoon. The fact that
it would not benefit farmers
today, when they are in the grip
of an excruciating drought, may
somewhat limit the scheme’s
political appeal.

Implementing the scheme in
mission mode, will entail huge
premium subsidy outgo, more so
in a drought year. The implicit
assumption seems to be that if
low premiums attract more
farmers, the
insurance penetration and crop
area coverage will succeed in
driving down actuarial rates, as
it has happened with mobile call
charges. The Commission for
Agriculture Costs and Prices
(CACP)reckons the premiums to
drop to 3.5% of sum insured (SI)
if 50% of India’s gross cropped
area is insured. On an S| of Rs
50,000 per hectare, this would
come to Rs 1,750. For the
farmer, the premium cost will
be Rs 350 per hectare assuming
80% Government subsidy.

increased
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c) The success of the new scheme
will depend on the support of
State Governments. While the
Central Government’s support is
ensured, it is not clear as to how
many State Governments will
support the scheme and pay
their part of the expenditure
(premium). If most states are
unwilling or unable to pay, the
scheme may not take off in a
big way as expected.

d) It will be good if the farmer is
enabled to recover his full loss.
That will depend on how the
sum insured is determined. At
the minimum, the sum insured
has to be the input costs plus a
percentage to cover the
farmer’s loss of income. In other
words, the policy has to be
‘valued policy’ instead of being
a contract of strict indemnity.

e) From the insurer’s side, the
cover will be reinsurance driven
since the losses can be
catastrophic. Hence, the ability
to quote for the cover will be
dependent on how global
reinsurers rate the risks.
However, it is quite possible that
some insurers quote rates on
their own and retain the risk on
their books if no reinsurance is
available on the rates quoted by
them. It is not clear as to how
the total expenditure is
estimated but appears to be a
modest estimate.




f) A survey by ASSOCHAM-Skymet
Weather joint study (2015) that
at the all-India level, only 19%
of farmer reported ever having
insured their crops. Avery large
proportion of 81% were found to
be unaware of the practice of
crop
uninsured, 46%were found to be
aware but not interested while
24% said that the facility was
not available to them. The size
of the crop insurance which is
currently around Rs 5,000 crore
is likely to double in one year,

insurance. Of the

g) Crop insurance sector is bogged
down by frauds. According to an
earlier report in ‘The Economic
Times’, bank officials, insurance
officials and farmers are hand
in gloves to siphon off insurance
money. How is the new scheme
going to address this?

h) It is not yet clear what will be
the yardsticks the revamped
crop insurance scheme will use
to assess crop losses. Although
the low premium will drive
penetration and enrolment and
make the insurance scheme
viable for insurers, it remains to
be seen if the unit for assessing
crop loss has been reduced to
the village level

On the whole, though, there is a lot
to commend about the PMFBY from
a farmer’s standpoint. If the
conditions of low premiums and the
SI covering the entire GVO are met
- along with quick claim settlements

...
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enabled by mobile and satellite
technology - it can turn out to be a
game-changer for Indian agriculture.
On the down side, it may be difficult
for the Government to achieve the
desired 50% coverage with the new
scheme.

IV. Way forward

Going forward, in my view, an
integrated bank database (using the
Jan Dhan, Aadhaar, Mobile platform)
can ensure that the area insured for
a crop does not exceed its gross
cropped area, by preventing
multiple loans being taken for the
same land. The growth of weather-
based insurance and the entry of
more players can provide checks and
balances, but the
regulator should prepare for fresh
challenges. To reduce fraudulent
claims, a robust no-claims bonus will
help. As for the demand side, while
the Centre has declared a plain
vanilla plan, there could be takers
for products that, insulate against
price risk. A fixed deposit model may
also find acceptance.

insurance

The US, China and Japan run highly
subsidised crop insurance schemes
- so that it is quite the norm, given
the livelihoods involved and the risks
intrinsic to farming. The Centre can
consider withdrawing gradually once
the coverage picks up.
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Pradhan Mantri Fasal Bima Yojana (PMFBY)....
Transforming Indian Farmer’s Destiny

Crop insurance

rop insurance is purchased

by the agricultural

producers, including
farmers, ranchers, and others to
protect themselves against either
the probability of loss of their crops
due to natural disasters, such as
hail, drought, and floods, or the
expected loss of revenue due to
declines in the prices of agricultural
commodities unexpectedly, Thus
Crop insurance was conceived as an
instrument of risk management
process in agriculture and as a
measure to provide relief to
innumerable Indian farmers whose
crops were damaged by one or the
other means.

Need For Crop Insurance

Crop insurance is one alternative
available to manage risk in yield loss
by the farmers. It is a potent
mechanism to reduce the overall
impact of income loss on the farmer
(family and farming). Thus, it is a

means of protecting farmers against
the probable variations in their
yield, resulting from uncertainty of
practically all natural factors
beyond their control such as rainfall
(drought or excess rainfall), flood,
hails, other weather variables like
(temperature, sunlight, wind), the
pest infestation, etc. It is a
financial tool to minimize the
impact of loss in farm income by
factoring in a large number of
uncertainties occurring which affect
the crop yields of the farmers. As
such it is a risk management
alternative process, where the
production risk element is
transferred to another party at a
cost, which is called premium. To
design implement an
appropriate insurance programme
for the agriculture is therefore very
complex process and a challenging
task. There are two approaches to
crop the
individual approach method, where
yield loss on individual farms forms
the basis for indemnity payment,

and

insurance, namely,

Ensure - Crops are Insured
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and the homogeneous
approach method,
homogeneous crop area is taken as
a unit for assessment of yield and
the payment of indemnity. Infact in
both the cases the reliable and the
dependable yield data for past 8-
10 years are needed for the fixing
premium on actuarially sound basis.

area
where a

India is a land of farmers where the
maximum proportion of rural
population depends on agriculture.
Agriculture is the backbone of Indian
economy. So the Govt. of India is
dedicated to protect its farmer’s
community’s interest always. This
will not only help in sustaining the
livelihood of our farmers, but also
increase the yield of crops grown.
But there are several natural
hindrances which infact, prevent
growth of crops.
droughts, irregular rainfall, floods,
Further,
calamities result in the poor yield
of crops and as the crops gets
damaged in midway and production
becomes less.

These are

etc. these natural




Another concern is when there is an
over production of the crops which
happens sometimes. Then the
market demand falls and thus the
farmers do not get very good prices
for their crops and they suffer great
losses. This leads to greater
economic losses for farmers and in
some cases even, farmers have
commit suicide. So to provide
financial support to the farmers of
this country, the Govt. of India has
replaced the old crop insurance plan
and it has drafted a new one this
year, for the welfare of our farmers.
A big initiative which will change the
destiny of Indian farmers in the near
future.

Crop Insurance: An Overview

New Crop Insurance is no doubt a
Mega Initiative, because despite of
implementing crop
insurance schemes in India, farmers
needs more protection from the
govt. so that their farming risk can
be insulated from various uncertain
risk that they may encounter in
their farming profession. The
govt.has realized that the reason for
thousands of farmers Kkilling
themselves every year is not just
because of climatic factors; it is also
due to the lack of protection from
risks and helplessness, and the crop
insurance, is not reaching them
effecvtively, when they need it the
most in their life. Pradhan Mantri
Fasal Bima Yojana is a mega step in
this direction, and will impact
deeply the economic condition of
the farmers of India.

several
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The fact is that , all the crop
insurance models put in place so far
since 1970s have met with only
limited success and infact their
effective implementation was
lacking. In 1985, a crop insurance
scheme in India called
Comprehensive Crop Insurance
scheme (CCIS) launched. In 1997, an
Experimental Crop Scheme was
launched which lasted only for a
year. In 1999, National Agricultural
Insurance Scheme (NAIS)launched to
protect the farmers against losses
suffered by them due to crop failures
on account of natural calamities
like; floods, drought, hailstorms,
cyclone, pests and diseases etc.
However, insurance was available for
select crops “notified” crops only.
This scheme was open to all farmers
but was made compulsory for those
farmers who had taken some kind
of farm loans. The farmers had to
pay flat insurance premium
depending upon crop type and this
premium was subsidized by
government. There were several
problems in NAIS model.

Firstly, this scheme operated on a
so called on the basis of “Area
Approach” which means that the
states would notify the unit areas
of insurance such as blocks,
mandals, Tehsil etc. The states
would notify the areas on the basis
of past yield data. Since yield data
is crucial for crop insurance, success
of this scheme was dependent on the
availability of the data. The reliable
data was not available with most

Ensure - Crops are Insured

states. Secondly, the states needed
to notify the unit areas on the basis
of part yield data and Crop Cutting
Experiments (CCEs) every year well
in advance. Most states did not
follow these prerequisites. The
result was that Insurance companies
started crying foul because payable
claims turned out to be several fold
higher than the premium charged
and subsidy paid. It was assumed
that the states would share the
premium subsidy but somehow most
states were reluctant to do so., The
NAIS was latter modified and was
called Modified NAIS or M-NAIS. In
this scheme, the area approach was
done away with and the premium
would be calculated on actuarial
basis.

This implies that the higher risk
crops would have higher premium.
The number of crops under the
scheme was increased. Previously,
only Agriculture Insurance Company
(AIC) of India was allowed to
implement the scheme but now,
private insurers were also allowed
to implement the modified scheme.
Further, the unit area was reduced
to be the Gram Panchayat. The
MNAIS tried to modify several issues
with the crop insurance but still
failed to reduce the farmer distress.
The key problems of this scheme
was that - it covered risks partially,
it had higher premium rates (3.5%
for Kharif Crops and 1.5% for Rabi
Crops), the coverage was capped
(this implies that farmers could
recover at best a fraction of the
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total loss). In 2007, another crop
insurance scheme was launched
Weather-based Crop Insurance
Scheme (WBCIS). This was another
scheme to protect farmers against
vagaries of nature such as deficit
and excess rainfall, high or low
temperature, humidity, etc. This
scheme was launched to settle
claims in shortest possible time.
Both these schemes (MNAIS and
WBCIS) were made compulsory for
loanee farmers. While former
indemnified the cultivators against
shortfall in crop yield; later
protected against adverse weather
conditions.

Pradhan Mantri Fasal Bima Yojana
(PMFBY)

Transforming Indians Farmers
Destiny

Pradhan Mantri Fasal Bima Yojana
Pradhan Mantri Fasal Bima Yojana
(PMFBY) is the new crop damage
insurance scheme that has been
approved by the Union Cabinet in
January 2016. It is one of the major
initiatives and Farmers Friendly
launched by the Present BJP
government for the farmer’s
welfare. A destiny changer for the
farmers of India. It clearly indicates
how our present government is
seriously concerned for alleviating
the problems of our farming
communities in India and wants to
provide every help to them always,
who are the back bone of Indian
Economy.

ircdeni

New crop insurance scheme will
bring about a major transformation
in the lives of farmers. A great
initiative to transform Indian
farming life style. The Scheme is a
Laudable measure taken by Govt.,
as it is focussing more on Crop
Insurance which is the most
vulnerable part of agriculture. The
scheme is Inclusive and will surely
help the farmers of our country at
the time of distress. The new
scheme is significant as the country
is facing drought for the second
straight year due to poor monsoon
rains and the government desire to
enhance insurance coverage to
more crop area to protect farmers
from vagaries of monsoon.

How will the scheme benefits the
farmers:

e With Low Premium rates and
Total Coverage of Insurance of
Crops, Farmers will benefit
financially.

e Widening of the term
Disaster(like Flooding of Crops
and Damage after Harvest) ,will
enlarge the Protection base and

hence beneficial to farmers.

e Post Harvest Losses are also
Included, So it will provide
safety and confidence to the
Farmers.

e Time Bound Payment of Losses
will prevent delays and further
worsening of Farmers's distress
condition.
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e Will Reduce Farmers' Suicide
(Since Crop Failure and
Financial Distress earlier was
undressed but now ensured).

o FEasy usage of technology like
mobile phone, quick assessment
of damage and disbursement
within a timeframe.

It will replace the existing two crop
insurance schemes National
Agricultural Insurance Scheme
(NAIS) and the Modified form of
NAIS. The new scheme will come
into force from the Kharif season
starting in June this year. Crops
covered The scheme covers kharif,
rabi crops as well as annual
commercial and horticultural crops.
For Kharif crops, the premium
charged would be up to 2% of the
sum insured. For Rabi crops, the
premium would be up to 1.5% of the
sum assured. For annual commercial
and horticultural crops, premium
would be 5 per cent. The remaining
share of the premium will be borne
equally by the central and
respective state governments.
Insurance There will be one
insurance company for the whole
state. Private insurance companies
will be roped along with Agriculture
Insurance Company of India Limited
(AIC) to implement the scheme.
Losses covered Apart from vyield
loss, the new scheme will cover
post-harvest losses also. It will also
provide farm level assessment for
localised calamities including
hailstorms, unseasonal rains,
landslides and inundation.




Use of Technology

The scheme proposes mandatory
use of the remote sensing
technology, smart phones and
drones for quick estimation of crop
loss. Definitely this will speed up the
claim process faster. Other features
within next 2-3 years, the scheme
aims to bring 50% farmers under the
scheme domain. The settlement of
claims will be fastened for the full
sum assured. Further about 25% of
the likely claim will be settled
directly on farmers account. Further
there will not be a cap on the
premium and reduction of the sum
insured. Comparison with earlier
crop insurance schemes.

The new scheme is different from
earlier schemes on the account of
following: It is open to all farmers
but NOT mandatory to anyone. It is
optional for loanee as well as non-
loanee farmers. It has so far lowest
premium. The existing premium
rates vary in between 2.5% and 3.5%
respectively for kharif crops and
1.5% for rabi crops respectively—but
the coverage was capped, meaning
farmers could, at best, recover a
fraction of their farming losses. The
farmers’ premium has been kept at
a maximum of 2 per cent for food
grains and up to 5 per cent for
annual commercial horticulture
crops. For rabi crops, itis 1.5%. The
balance premium will be paid by the
government to furnish full insured
amount to the farmers. Since there
is no upper cap on government given
subsidy, even if the balance
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premium is about 90 percent, the
government will bear it. This scheme
provides full coverage of insurance.
While NAIS had full coverage, it was
capped in the modified-NAIS
scheme. It also covers the localized
risks such as hailstorm, landslide,
inundation etc. Earlier schemes did
not cover inundation. It provides
post harvest coverage. The NAIS did
not cover while the modified NAIS
covered only coastal regions.

Challenges in Implementation

Success of any government scheme
largely depends on its sincere
implementation effectively. The key
problems issue such as poor land
records, flawed land titles, and the
major focus is corruption etc. are
common challenges any crop
insurance scheme in India faces.
Further, the success of the scheme
wholly depends on how sincerely it
is implemented by the insurance
companies throughout
Further, we need to wait and watch
as to how the scheme is monitored
and supervised.

India.

Conclusion

New crop insurance scheme will
bring about a major transformation
in the lives of our farmers. A great
initiative to transform Indian
farming life style. The Scheme is a
Laudable measure taken by Govt.,
as it is focussing more on the Crop
Insurance which
vulnerable part of our agriculture.
The scheme is Inclusive and will
surely help the farmers of our

is the most
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country at the time of distress. The
new scheme is significant as the
country is facing drought for the
second straight year due to the poor
monsoon rains and the government
wants to enhance
coverage to more crop area to
protect farmers from vagaries of
monsoon. Thus, hew crop insurance
scheme has the biggest potential to
deal with the vagaries of nature on
Indian farming. The premium to be
paid by the farmers is kept very low
when compared with earlier crop
insurance schemes. Finally we can
say that it is going to prove as a
destiny changer for our farmers.

insurance
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Insuring Agriculture

griculture is the principal

occupation of this country

with more than half the
population dependent directly on
agriculture for their livelihood. Risk
in the crop or agriculture sector is
essentially a livelihood risk and
hence is of critical importance for
those at risk.
future will focus more and more on
risks of livelihood and balance
sheet. Therefore emphasis on
agriculture insurance will be critical
to give relevance to insurance
inclusion of the highest order
because 100 million farmer families
are to be protected against loss of
their livelihood in case of an
unforeseen crop disaster.

Insurance covers in

Given the evolution of insurance as
we know it, agriculture insurance
was not in the purview of insurers
till in the recent past owing to the
complexities of agriculture risk, as
well as the traditional focus on
commercial insurances in the
secondary and tertiary sector.

Agriculture risk is not a random risk
but is in the nature of a systemic
risk, and this kind of risk is not a
familiar territory for insurers. A peril
like drought can be pervasive across
the country. Even more importantly,
climate at the local level will not
affect farmers differently. Hence
climatic zones in the micro sense
will have the same weather effect
for all farmers. However crop wise
there could be difference, as some
crops, for instance, need more
water but others less. Similarly loss
levels between irrigated and non-
irrigated will be different. Such
insights brought out useful
innovations in agriculture insurance.
For significant scaling up of an
effective insurance protection to
farmers, there was a felt need for
non-traditional parameters for
effective and cost reduced
insurance. New methodologies had
to be thought out to facilitate easy
and formality-free insurance to
farmers, who are less educated,
more traditional and less accessible

Ensure - Crops are Insured
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due to the poor infrastructure
available in rural areas.

The most important insight for
effective agriculture insurance was
that ideally agriculture insurance
should be ‘area based’ insurance
instead of individual farm level
insurance. Individual underwriting,
the common way in all insurance
underwriting, is a very difficult task
in rural based crop insurance. It is
much easier to cover risks on an
area basis as the risk of loss arising
from climate risks and their
secondary risks owing to pests and
diseases will be equal for all in the
same climatic area for a given crop.
In this model all farmers will receive
the same amount of claim per
hectare for the specific crop
insured. This however is not always
a boon to the farmer, arising from a
problem known as basis risk, in
which it is possible that the area
may not be having a claim as per
parameters adopted, but an
individual farmer may be having a




loss, but due to the area factor will
not be receiving a claim. The
opposite also can happen. Therefore
care has to be taken to remove or
reduce basis risk for effective
implementation of crop insurance.

The second factor to promote easy
insurance is to make crop insurance
a parametric insurance. It is
necessary to ensure that farmers do
not defeat the system by adopting
adverse selection and moral hazard
approaches to gain advantage,
which will ultimately drive
insurance away from the agriculture
sector. Therefore insurers enforce
seasonality discipline, which means
that insurance has to be taken
before the sowing begins and not
after getting an idea that possible
losses can
important is the moral hazard
factor. It is possible for individual
farmers not to manage the farm
optimally as per best farming
practices, fertilise or irrigate it
properly, or plant sub-standard
seeds and so on and then stage
manage them as insured losses.
Insurers will find it impossible to
monitor such activities given the
constraints in the vast number of
farms in the country and their
geographical inaccessibility.

loom. Even more

To avoid such insurance problems
and cut though difficult subjective
approaches crop cutting
experiments are conducted by
competent government agencies
under supervision on a statistically
sound basis and farmers are

indemnified if crop loss (yield) is
below the threshold guaranteed. In
the weather insurance model,
weather parameters are set in such
a manner that beyond the upper
band of normal rainfall, claim will
begin to trigger on partial loss basis,
and reach an upper end, when the
crop will be declared total loss,
based on scientifically proven data
and studies done by reputed
agencies and checked by crop
scientists. Similarly at the lower end
of the normal rainfall, claims will
trigger based on deficit rainfall peril
metrics.

Weather insurance has brought in a
further innovation by adopting the
concept of proxy insurance, where
weather is taken as a proxy for crop
losses as it is the dominating risk,
whether in the form of needed rain,
or temperature, frost, wind-speed
and so on. The significance of this
innovation is that weather cannot
be influenced by the farmer or for
that matter by the insurance
company and hence there will be no
moral hazard if weather is used as
proxy. Modern technology has
facilitated the availability of
automatic weather stations (AWS)
which can be moved from place to
place and hired for the season and
which can send reports to servers
used by insurers and other agencies.
Due to this it is possible to monitor
weather reports so that at the end
of the crop season claims can be
settled on the basis of weather
reports, without delay and further
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formalities. Today proxy insurance
is further strengthened by multiple
approaches such as ‘ground-
truthing’ by way of crop cutting
experiments and the use of satellite
based crop data to cross-validate
claims.

All these innovations have great
spin-offs in the area of ensuring ease
of managing the cover given to
farmers. Apart from the proposal
form and ownership details to be
given before the crop season begins,
no further documents are normally
required from the farmers, who
more than usual customers are weak
in paper work as well as dislike and
distrust them. Unlike the standard
claim processes in individual
insurance like motor or fire, in
weather insurance at the time of
claim there is no need for claim
intimation, claim form, estimates,
survey reports, bills and so on. The
area which is eligible for claim will
be identified from weather reports
and all farmers in that area will
receive claim payment credited
directly to their bank accounts.

Agriculture insurance is very
complex and there can be no
standard product across India like
in usual insurances such as personal
accident insurance, fire or motor
insurance. Complexities arise
because of the differential created
in each climatic zone based on
weather, season, soil and crop, and
hence the term-sheets for insurance
will vary from one climate
geography to another. This will again
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vary from crop season to another.
The principal crop season in India is
the Kharif season, i.e. the monsoon
period, where the principal crop risk
factor is rainfall, and its deficiency
or excess is the critical factor. In
the Rabi (winter) crop season, the
principal climate factors for the
success or failure of the crop are
temperature, frost etc. It is said for
instance that wheat crop is a
gamble on night temperature in the
Rabi season.

Normally agriculture is dependent
on credit financing and hence both
governments and  banking
organisations make it compulsory
for farmers who take loans to
insure. However it is incumbent on
insurers to insure non-loanee
farmers also for ensuring protection
to the farm sector. Insurance of all
farmers whether loanee or not, is
facilitated by banks and other
intermediaries who are well
distributed in rural areas to
propagate this insurance. Since
agriculture insurance is a high risk
insurance governments all over the
world are inclined to subsidise
agriculture insurance premiums
and/or claim payouts generously. In
India both the Central and State
Governments are deeply involved in
crop insurance and promote it in
various ways, using the government
machinery, banks and insurers to
ensure that all farmers are able to
avail of crop insurance. Substantial
subsidy is made available to the
farmers by both central and state
governments.

ircdeni

Given the risky nature of crop
insurance and claims are high, the
premium rates are naturally high
and hence unaffordable to farmers.
Hence apart from subsidy by
governments it is incumbent on
insurers to ensure that their
management expenses are kept very
low, and that most of the premium
is paid out as losses to farmers. The
unit value of insurance in crop
insurance is usually low based on
input costs, but crop damage is
frequent and hence it is observed
that around 25% of farmers normally
receive claims each season,
whereas even in Health insurance
the ratio is around 9% in India, and
in fire insurance it is less than 1%.
These ratios starkly show the high
risk that resides in the agriculture
sector. The claim payout to farmers
could go up in the future as climate
change risks are increasing.

The need for government
intervention and subsidy has
compelled governments to frame
suitable agriculture insurance
schemes in the interest of farmers
and there is a continuous progress
in the improvements made in crop
insurance schemes. While crop
insurance in India began as small-
scale experiments since 1973, the
first major scheme launched across
India was known as the National
Agriculture Insurance Scheme,
popularly known as NAIS. This
scheme was introduced in the 1999-
2000 Rabi season. In this scheme the
insurer was given a mandate to
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collect minimum specified
affordable premium from farmers
through banks, monitor the scheme
implementation and settle claims.
Claims above 100% of the premium
and in some cases above 150%, were
paid from subsidies by the
Government. However in this
scheme the real risk fell on the
government and the insurer was
more of an implementer. The
premium collected was
actuarially fixed and the excess of
claims were settled on an unlimited
basis by the governments (centre
and state). However owing to this
scheme all agencies concerned
learned greatly about the nuts and
bolts of agriculture insurance, so as
to take it forward in the right

manner.

not

An important innovation introduced
in the India in agriculture insurance
was the launching of weather
insurance in 2007 on a national
basis. Weather insurance was
formulated in such a manner that
the premium was actuarially fixed
using past weather data, which was
further scrutinised by the State
Governments through scientists in
Agriculture Universities and other
institutes. Insurers received further
validation and support by obtaining
international reinsurance support,
as all claim liability was to be borne
by insurers, irrespective of the loss
size. Weather insurance proved to
be a success as claim payouts were
speeded up,
problems on the ground that the

but there were




weather stations apparently could
capture some weather
phenomena like temperature and
frost on the ground accurately and
so on. Since the concept of weather
insurance is very sound, insurers are
continuously studying and improving
weather recording parameters and
techniques. Weather insurance will
have many more applications in
future owing to its many insurance
friendly features. The discrepancies
observed in capturing the weather
data accurately will be diminishing
because of the rapid progress of
technology and the ability to geo-
map and geo-fence regions having
homogeneous climate risk profile.

not

In 2013, the government further
improved and diversified crop
insurance scheme, by launching the

N

National Crop Insurance Programme
(NCIP).It has three components:
MNAIS, WBCIS and the Coconut Palm
Insurance Scheme (CPIS). In MNAIS,
upfront premium subsidy concept
was introduced which put all claims
liability on insurers, unlike the NAIS
which was discontinued. The Unit
area of insurance was uniformly
rationalized to village level.
Additional important risks were
covered like prevented sowing/
planting risk and post-harvest losses
due to cyclone etc. An on-account
payment for certain claims up to 25%
of the sum insured was also
introduced.

Government of India has further
updated the schemes by bringing out
the Pradhan Mantri Fasal Bima

Yojana recently (2016). This scheme
has re-emhasised the role of all

agencies related to the
implementation of crop insurance
schemes, directed for the

management of the scheme at the
state level and district levels to take
effective care of implementation,
and almost all types of yield losses
along with prevented sowing, post-
harvest
calamities are to be covered. The
loss coverage by insurers is limited
to 350% of the premium charged,
and excess of that will be paid by
the central and state governments.
The use of technology is mandated
to promote and simplify crop
insurance.

losses and localised

Tale - 1 LIVELIHOOD INSURANCE FOR THE FARM SECTOR

No | Type of risk

Type of insurer

Remarks

1 Crop Insurance - seasonal cover

Agriculture Insurance Company
or others in the panel of
the government

It is a government scheme and will be
monitored by governments
as seen above

2 Animal Insurance

General Insurers

Animals are main/supplementary
livelihood means for many in rural areas

3 | a)Health &
b) Personal accident Insurance

Medical expense cover as per
policies of any insurer

PA policy limited to accidental
death and permanent

total disability

If farmer is ill or disabled, farm
operations will be affected and
crops lost

4 Life Insurance

Life Insurers

Benefit policy to cover
critical illnesses/death

5 Livelihood related General Insurers

property losses

To cover food grains, fertilisers, seeds
storage and for other occupation
related assets including buildings

All farm machines like pump sets etc.

6 | Farm machinery and General Insurers for

equipments breakdown insurance 2

7 | Farm motorized vehicles/ General Insurers - in line with | Tractors and other mobile equipments (;
equipments motor insurance g

8 Farmers residence and General Insurers Personal asset insurance S
other assets §

8,

27
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Table - 2 INSURANCE FOR EXPORT ORIENTED FLORICULTURE

No | Type of risk/insurance
1 Poly-house insurance -
material damage as in
fire package policy

Insurer
General Insurer

Remarks

2 | Flower plant insurance

Agriculture Insurance
Company

Crop insurance of the growing plant

3 | Storage (in cold conditions)
insurance

General Insurance

4 | Transit abroad by air carriers

General Insurance

To be done in Miscellaneous
department as delayed delivery is
the principal risk

5 Rejection risk

ECGC or other general
insurers competent in the field

6 Credit/Political Risk

ECGC or other general
insurers competent in the field

A further innovation is the proposed
introduction of the Unified Package
Insurance Scheme (UPIS), with
comprehensive coverage for citizens
associated with the agriculture
sector. It also offers life insurance
cover as part of the scheme. This
scheme furthers the objective of
livelihood insurance. This, when
read with the Micro-Insurance
Regulations of IRDAI, can offer
effective coverage with one or more
insurers forming a consortium for
coverage based on their core
competencies as envisaged in micro-
insurance approaches. A look at
livelihood risks based on a hierarchy
of livelihood needs as given in
table 1.

There can be many more covers in
the agriculture sector which can be
led by insurer initiatives without
much of Government support, such
as cash crops, plantations,
medicinal plants, commercial
agriculture including contract
farming, floriculture, commercial
forests and so on. Some of these
may need an end to end insurance
which again can be effectively
covered a consortium of insurers
with relevant expertise. One such
is export oriented floriculture. The
needed covers as given in table 2.

Many more innovative insurances in
the agriculture sector needs to be
pioneered and mainstreamed using
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scientific knowledge, data
collection capability and technology
advancement now increasingly
available. India is poised to become
an agriculture super power given the
abundance of arable lands and wide
variety of climatic regions and crop
varieties. Insurance would be the
most effective tool enabling risk
taking in the sector for value
addition, technology infusion,

wealth creation and sustainability.

P.C. James, The author is Retired
Chair Professor, Non-Life Insurance,
National Insurance Academy
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Crop Insurance for Risk Management

in Agriculture

isk is inherent in agriculture.

Crops may be damaged due

to natural calamities such as
drought and flood or pest outbreaks.
Farmers also run the risk of increase
in input costs or decrease in market
price for the produce. Farmers
traditionally have found ways to
manage the risks but events of
catastrophic nature are beyond the
traditional coping mechanism of
farmers and therefore need to be
addressed with outside support. This
support usually comes from
governments and at other times
from international aid agencies or
NGOs. The farmers also have the
option of transferring the risks, in
particular, catastrophic risks which
affect a large number of farmers at
the same time (covariate risk)
through the mechanism of crop
insurance. The premium rates for
crop insurance are generally much
higher than the rates applicable for
other types of insurance and so crop

insurance is heavily subsidised by
the Governments in most countries
to make it affordable for the
farmers.

In India too several crop insurance
schemes were implemented, the
latest one being the Prime
Minister’s Fasal Bima Yojana
(PMFBY) which will be implemented
from Kharif 2016. The major
schemes implemented in the past
are National Agriculture Insurance
Scheme (NAIS), Modified National
Agriculture Insurance Scheme
(MNAIS), Weather Based Crop
Insurance Scheme (WBCIS) and
National Crop Insurance Programme
(NCIP). All these are area based
index schemes which are subsidised
by the State and Central
Governments. Millions of Indian
farmers have benefitted from the
crop insurance schemes for the last
three decades or more. But a large
section of the farming community
remains outside the insurance net
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for a variety of reasons. PMFBY has
addressed many of the problems
faced by the farmers vis-a-vis the
existing crop insurance schemes and
should therefore encourage higher
level of participation by farmers in
the future.

Non-life insurance penetration in
India is low at 0.7% and rural
insurance penetration even lower.
In India insurance products are
generally sold and not bought.
Typically, non-life insurance
products are sold throughout the
year and the intermediaries can
scout for potential customers and
conclude a contract any time during
the year. Compared to this, the time
window available for an
intermediary to canvass crop
insurance is relatively short. There
are two main cropping seasons
Kharif and Rabi. Ideally, insurance
cover should incept from the time
of sowing and end with harvesting
with some limited coverage post-
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harvest. To reach out to millions of
farmers before every cropping
season and convince them to buy
crop insurance is a herculean task
in the Indian context. Moreover,
farmers like every other rational
human being would opt for
insurance when they perceive the
risk to be high enough to adversely
affect their production. Given a
choice, the farmers who grow high
risk crops or in high risk areas are
most likely to come forward to buy
crop insurance. In such a scenario,
crop insurance will not be
sustainable. For any insurance
product to succeed, the actuarial
outcome should be positive for the
insurer in the long run. In order to
overcome this challenge, crop
insurance has been made
compulsory for all farmers who
borrow for short term agricultural
operations from formal credit
institutions. In effect, crop
insurance is bundled with crop loans
and premium is debited to the
farmer’s account and remitted to
the insurer by the financial
institution. The twin problems of
adverse selection and distribution
challenge are addressed to a great
extent by this multi-stakeholder
approach.

Traditionally insurance loss
assessment is carried out by a loss
adjuster who visits the place of loss
and determines the extent of loss
to make a payout. A similar
approach is employed when an
individual farm is insured under a
specific crop insurance policy. This
is a cost effective approach when
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farm sizes are large. But in countries
where there is large number of small
farm holdings this approach is
impractical and costly. Area based
index insurance is most suited to
such countries and hence, India had
introduced area based yield index
insurance schemes. This was done
to overcome the need for individual
farm based yield assessment every
season, instead, yield assessment
was done by carrying out crop
cutting experiments in sample plots
within the insured unit area and
payouts determined based on the
yield assessed in the sample plots.
This approach keeps down the cost
of operations but the large number
of Crop Cutting Experiments (CCEs)
and the time taken to transmit the
data often causes delay in payouts.
There are also instances where the
representative yield captured
through sample crop cutting
experiments does not reflect the
actual yield in individual farms
within an insured unit area. This
problem is called ‘basis risk’ in
insurance parlance and can be
addressed to a great extent by
reducing the size of the unit area
of insurance. PMFBY requires the
unit of insurance to be a village/
village panchayat for major crops
in district and this will go a long way
in reducing the basis risk.

In case of some crops it is not
possible to develop yield index
products for lack of historical yield
data as well as due to challenges in
collecting yield data every cropping
season. Some of these issues can be
addressed by weather index based

Ensure - Crops are Insured

insurance products which are in
vogue in many countries either as
full-fledged schemes or pilot
schemes. Within the PMFBY, apart
from the yield index insurance
product, Weather Based Crop
Insurance product is also being
offered to the farmers for
implementation by state
governments.

But again, as mentioned above, for
a successful crop insurance
programme it is imperative that its
design carries minimum basis risk.
In order to reduce the basis risk in
Weather Insurance, there is an
urgent need to increase the number
of weather stations. Protocols have
to be finalised with respect to siting
and maintenance of automatic
weather stations which will increase
credibility of the weather data used
for determining payouts. There is no
mechanism to capture the actual
weather condition in each farm as
setting up weather stations in every
insured farm would be prohibitively
expensive. All the farms which have
a common reference weather
station need not experience the
same weather and hence the loss
experience could differ from the
one determined based on weather
data captured by the reference
weather station. The correlation
between a weather event and loss
of crop may not always be accurate
and there is a possibility that the
indemnity offered is less or more
than the actual loss suffered.

There is also a possibility that the
yield loss at the farm level is not
reflected in the pre-determined




weather triggers in the weather
index product as the loss could be
due to biotic factors like pests &
diseases. This risk can be covered
by offering ‘double trigger’
insurance products by splitting the
sum insured between the two
triggers (weather and yield) working
independent of each other. The
‘double trigger’ product helps to
reduce over-reliance on any
particular index, and can minimize
moral hazard. In effect, the ‘double
trigger’ insurance product can
combine the best features of
weather index and yield index
insurance. Agriculture Insurance
Company of India Ltd. (AIC) has
been trying out many such
innovations in product design over
past few years and implementing
them on pilot basis in close
coordination with the State
Governments. In some such
products implementation, new
technologies viz. videography,
mobile app, remote sensing, crop
models are being tried out.

Apart from the above mentioned
challenges, development of weather
index products as such is a daunting
exercise for insurance companies
and state governments. The ever
increasing demand for higher
payouts season after season is
affecting the long term
sustainability of the scheme.
Instead of targeting small payouts
season after season the products
should target less frequent but high
payouts in the event of major
weather events which significantly
impact crop yield and severely

irdai

affect the financial condition of the
farmers.

Although the index based crop
insurance schemes have been in
existence for the last several years
in India, technological interventions
in the crop insurance space has been
limited for a variety of reasons.
There was an overwhelming view
that large scale improvements are
needed in the existing crop
insurance schemes to enhance their
growth and outreach. Remote
sensing technology (RST) has
potential use in crop insurance in
many ways right from underwriting
to claim settlement. AIC has taken
up projects with various agencies to
exploit usage of RST in acreage
estimation, CCE audit, yield
estimation etc. The potential
benefits of the currently available
satellite data sets, derived indices,
improved weather data sets,
geospatial tools and techniques
offer scope for improving the crop
insurance methodologies.
Integration of tools and technologies
to evolve robust products for crop
insurance is a major research
challenge to be addressed. PMFBY
has duly recognized this need for
integration of crop insurance service
delivery with the latest technology.
PMFBY also seeks to have a fully
functional web-portal developed
which, will very soon ease the
process for managing crop insurance
for all stakeholders viz; farmers,
Central and State Governments,
financial institutions, insurers. The
portal will enable farmers to take
informed decisions for purchasing
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crop insurance. It is expected that
the launch of the portal and PMFBY
will usher in a new era for crop
insurance in India.

Indian crop insurance programme is
currently the second largest in the
world in terms of farmers covered
and sixth largest in terms of
premium volume*. India is already
well known world over for its
successful implementation of ‘Index
Based Insurance’. Introduction of
PMFBY will further improve our
position among the nations which
implement successful crop
insurance schemes.

The three existing Schemes i.e.,
NAIS, MNAIS and WBCIS under
operation since last 15, 5 and 8
years respectively, have reasonably
done well when compared with
similar products implemented
elsewhere in the world. These
schemes, by virtue of their size in
terms of number of farmers
covered, crop types, varied agro-
climatic risk covered, have
attracted many global institutions
working in the field of risk
management in agriculture, rural
financing, climate change and its
impact on agriculture and food
security etc. Introduction of PMFBY
will further enhance their interest
in the Indian crop Insurance
program. Whilst we look forward to
unfolding of PMFBY in terms of
increased penetration in the future
seasons; we may look back to find
the relative performance of these
schemes since their inception till
Kharif 2015.
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NATIONAL AGRICULTURAL INSURANCE SCHEME (NAIS)
Agriculture Insurance Company of India Ltd Rs in Lakhs
S.No.| Season Farmers Area Sum Premium Claims Farmers
Insured Insured (ha) Insured Benefitted
1 Rabi 1999-00 579940 780569 35641 542 769 55288
2 Kharif 2000 8409374 13219829 690338 20674 122248 3635252
3 Rabi 2000-01 2091733 3111423 160268 2779 5949 526697
4 Kharif 2001 8696587 12887710 750246 26162 49364 1741906
5 Rabi 2001-02 1955431 3145873 149751 3015 6466 453325
6 Kharif 2002 9768711 15532349 943169 32547 182439 4297155
7 Rabi 2002-03 2326811 4037824 183755 3850 18855 926408
8 Kharif 2003 7970830 12355514 811413 28333 65268 1712270
9 Rabi 2003-04 4421287 6468663 304949 6406 49710 2098125
10 Kharif 2004 12687104 24273394 1317062 45894 103833 2674743
11 Rabi 2004-05 3531045 5343244 377421 7585 16059 772779
12 Kharif 2005 12673833 20531038 1351910 44995 108645 2687605
13 Rabi 2005-06 4048524 7218417 507166 10482 33830 980748
14 Kharif 2006 12934060 19672280 1475936 46729 177622 3131511
15 Rabi 2006-07 4977980 7632882 654221 14288 51597 1391554
16 Kharif 2007 13398822 20754747 1700796 52432 91536 1591863
17 Rabi 2007-08 5044016 7387156 746664 15871 81018 1578668
18 Kharif 2008 12992272 17636187 1566607 51194 237780 4218975
19 Rabi 2008-09 6210648 8857836 1114871 29572 150982 1979705
20 Kharif 2009 18253072.0 25769817 2761671 86285 453745 7970699
21 Rabi 2009-10 5681148 7899761 1100750 29170 58040 1040659
22 Kharif 2010 12682242 17108888 2371090 72179 164178 2253293
23 Rabi 2010-11 4967878 6938628 1101056 29817 65794 1138465
24 Kharif 2011 11554561 15776489 2348711 71435 166542 1844727
25 Rabi 2011-12 5239299 7609278 1128394 25768 54320 1287183
26 Kharif 2012 10649354 15693701 2719906 87874 278579 1909594
27 Rabi 2012-13 6141726 8691157 1571009 44761 205277 2543953
28 Kharif 2013 9746756 14231771 2900504 97772 310122 2794882
29 Rabi 2013-14 3973611 6476054 1254945 29748 104750 996191
30 Kharif 2014 9683602 11547758 2438820 84467 292017 4345349
31 Rabi 2014-15 7009527 9179597 2137997 55056 151221 1940764
32 Kharif 2015 20496605 21765847 5184839 180449 under process

TOTAL 260798389 | 379535679 | 43861875 1338131 3858553 | 66520336
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MODIFIED NATIONAL AGRICULTURAL INSURANCE SCHEME (MNAIS)
All Companies Combined (Rs. in Lakh)
S.No.| Season Farmers Area Sum Gross Claims Farmers
Insured Insured (ha) Insured Premium Reported Benefitted

1 Rabi 2010-11 358421 323734 69364 4732 1615 46879
2 Kharif 2011 458157 665654 134588 12179 9610 100201
3 Rabi 2011-12 754999 707381 201008 16520 8428 122820
4 Kharif 2012 2062445 2239317 489694 56437 62346 605631
5 Rabi 2012-13 949009 741753 207715 18931 5347 112953
6 Kharif 2013 2361297 2274437 582583 64027 85679 962971
7 Rabi 2013-14 2997404 3253405 640654 43445 53292 810839
8 Kharif 2014 5896415 7000041 948118 94079 61984 1571622
9 Rabi 2014-15 3205933 3553445 910882 50152 87566 1406569
10 Kharif 2015 4809164 6348392 778182 82514 2839 35492
11 Rabi 2015-16 1681820 1809394 705533 49213 0 0

Total 25535064 | 28916953 5668321 492228 378705 5775977

WEATHER BASED CROP INSURANCE SCHEME (WBCIS)
All Companies Combined (Rs. in Lakh)
S.No.| Season Farmers Area Sum Gross Claims Farmers
Insured Insured (ha) Insured Premium Reported Benefitted

1 Kharif 2007 43790 50074 5301 703 524 35275
2 Rabi 2007-08 634635 1018254 173890 14132 10040 190610
3 Kharif 2008 183481 221202 35110 3616 1605 108975
4 Rabi 2008-09 191647 260908 53633 4553 3342 120804
5 Kharif 2009 1161340 1530782 264531 21438 15789 902866
6 Rabi 2009-10 1201525 1891091 285799 23553 18719 600336
7 Kharif 2010 4916784 7393242 567690 59550 19194 1790436
8 Rabi 2010-11 4383504 5745537 863379 69386 44264 2526629
9 Kharif 2011 6905831 9786279 1035162 102973 42588 3597644
10 Rabi 2011-12 4766033 5944759 985846 81472 75114 2732017
11 Kharif 2012 8008123 11124734 1287053 129474 87681 6752196
12 Rabi 2012-13 5591512 6565336 1065546 92303 104382 4052901
13 Kharif 2013 8854147 11172437 1462396 147033 119959 6870673
14 Rabi 2013-14 5302443 5335856 1090192 92345 81709 3785595
15 Kharif 2014 8170689 9636268 1325201 156564 123529 6719926
16 Rabi 2014-15 3079551 4756070 440068 55832 80213 2892611
17 Kharif 2015 5397709 6341391 853792 98748 105922 4326429
18 Rabi 2015-16 3373602 5943212 632910 73984 0 0

Total 72166346 94717431 12427499 1227660 934576 48005923
Source: AIC

Sh. Joseph Plappallil J, Chairman-
cum-Managing Director, Agriculture
Insurance Company of India Limited
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Crop Insurance - Tool for Tackling Economic
Distress & Economic Development

- Dr.S.Sankara Muthu Kumar, Dr.K.Alamelu

1. Introduction:

Agriculture is recognized as the
world’s largest industry, and is of
major social and economic
significance. However, it has been
an uncertain business. In India,
farming has become an inherently
risky business and farmers face
many types of risks. Crop insurance
can reduce farmers’
increase average productivity. Crop
insurance can increase access to
credit.

risk and

2. Why Crop Insurance?

Agricultural production and farm
incomes in India are frequently
affected by natural disasters such
as droughts, floods, cyclones,
storms, landslides and earthquakes.
There are man-made disasters such
as fire, sale of spurious seeds,
fertilizers and pesticides, price
crashes, etc. All these events
severely affect farmers through loss
in production and farm income, and
are beyond the control of farmers.

Thus, Crop Insurance is considered
to be an important mechanism to
address the risks to output and
income resulting from various
natural and manmade events.

3. Crop Insurance: Worldwide

Crop Insurance is an universal
phenomenon and it is widespread
across the globe. However, the
intensity of popularity is different
from region to region. Figure-1
depicts the geographic distribution
of agricultural insurance premiums.
It is evident that USA & Canada
together constitutes 56% of the
world agricultural
premiums. At this juncture, one
must also be aware of the
contribution of agricultural sector
to the total GDP of USA is just 1.2%.
Asia region has contributed 23% to
the World Agricultural Insurance
Premium, followed by Europe with
16%. Latin American Countries and
Africa has contributed only 3% and
0.7% respectively.

insurance
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4. Crop Insurance in India: An
Overview

In this section, a brief account on
the different crop insurance
schemes which are in operation is
made.

4.1 National Crop Insurance
Scheme (NAIS)

The National Crop Insurance Scheme
(NAIS), with the aim to increase
coverage of farmers, crops and risk
commitment, was introduced in the
country from Rabi 1999-2000
replacing the erstwhile
Comprehensive Crop Insurance
Scheme (CCIS). The main objective
of the Scheme was to protect the
farmers against the crop losses
suffered on account of natural
calamities.

4.2 Modified National
Insurance Scheme (MNAIS)

Crop

To improve further and make the
Scheme easier and more farmer
friendly, a proposal on Modified
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Figure 1: Crop Insurance Worldwide

Geographic Distribution of Agricaltural Insurance Preminms

Source: World Bank (2011)

National Crop Insurance Scheme
(MNAIS) was prepared and was
approved by Government of India
for implementation on pilot basis in
50 districts from Rabi 2010-11
seasons. After evaluation of impact
of pilot, the scheme is being
implemented as a full-fledged
component of NCIP from Rabi 2013-
14.

4.3 Weather Based Crop Insurance
Scheme (WBCIS)

With the objective to bring more
farmers under the fold of Crop
Insurance, a Pilot Weather Based
Crop Insurance Scheme (WBCIS) was
launched in 20 States in 2007. The
Scheme provides
protection to farmers against
adverse weather incidences, such as
deficit and excess rainfall high or
low temperature, humidity etc.
WBCIS is implemented as a full-
fledged component of NCIP from
Rabi 2013-14.

insurance

4.4 Coconut Palm Insurance
Scheme (CPIS)

The Coconut Palm Insurance Scheme
(CPIS) was approved for
implementation on pilot basis for
the years 2009-10 onwards in the
selected areas of coconut grown
states. Now the CPIS is being
implemented as a full-fledged
component scheme of NCIP from
Rabi 2013-14 in all Coconut growing
States.

4.5 National Crop Insurance
Programme (NCIP)

To make the Crop Insurance Schemes
more farmer friendly, a restructured
Central Sector Scheme in the name
of ‘National Crop Insurance
Programme’ (NCIP) was introduced
from Rabi 2013-14. The existing
MNAIS, WBCIS and CPIS were merged
under this programme with various
improvements and changes for
implementation throughout the
country.
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4.6 New Crop Insurance Scheme
2016:

On January 13th 2016, the cabinet
has cleared a new crop insurance
scheme which will go into
implementation from the next
Kharif season and will probably
feature prominently in the
upcoming budget. This will subsume
the other insurance schemes already
in place that have fallen short of
their objectives. By bringing up the
crop insurance scheme, the
government has taken the right
initiative in moving away from plain
subsidies,
oriented approach.

towards a market

5. Performance of Crop Insurance
in India:

Table 1 depicts the Crop Insurance
performance between 2011 and
2014. It shows the percentage share
of each type of crop insurances
operating in India excluding Coconut
Palm Insurance Scheme (CPIS). The
table shows four parameters of
performance such as No. of farmers
insured, Insured, Gross
Premium and Claims reported.

Sum

As far as number of farmers insured
under each crop insurance schemes
is concerned, NAIS has the highest
share and it has increased from 58%
during Rabi 2011-12 to 67% during
Kharif 2014. It is also evident that
the share of WBCIS has decreased
over a period of time and it has
contributed 35% during Rabi 2011-
12, whereas during Kharif 2014 it
has contributed only 17%. The
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contribution of MNAIS is the least,
i.e. only 7% during Rabi 2011 - 12
and 16% during Kharif 2014.

The contribution of NAIS with Sum
Insured is also high and its
contribution increased from 58%
during Rabi 2011-12 to 71% during
Kharif 2014. Though the
contribution of MNAIS to the overall
Sum Insured is less it has shown a
positive growth from 8% to 12%.
Though WBCIS’s contribution is
better than MNAIS, it has drastically
decreased from 34% to 17%.

The performance with regard to
gross premium collected is
inconsistent unlike the parameters
discussed above. For instance,
WBCIS’s gross premium collection is
57% during Rabi 2011-12, whereas
the NAIS’s is only 27%. The MNAIS’s
gross premium collection is just 16%
during the same period. However
the trend reversed between NAIS &
WBCIS during Kharif 2012 with 42%
and 34% respectively. In the next
crop season, i.e. Rabi 2012-13, the
trend reverse again with NAIS’s &

N
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WBCIS’s gross premium collection is
37% and 48% respectively. However,
during Kharif 2014, NAIS contributes
44% and WBCIS contributes only 32%
to the gross premium collection.

The NAIS dominates the Claims
reported except Rabi 2011-12,
where WBCIS has the highest share
of 49%. However, from Kharif 2012
to Kharif 2014, the NAIS exhibits its
dominance with 71% to 79%
respectively. The  WBCIS’s
contribution with regard to claims
reported has drastically decreased
from 49% in Rabi 2011-12 to 15%
during Kharif 2014.

6. Economic Importance of Crop
Insurance in India:

The Crop Insurance must be seen
from the economic perspective as
it is not just connected with
individual farmers’ lives. The
following points justify how
important crop
economically:

insurance is

6.1 As the Crop Insurance is
available the farmer will be

induced to invest more in his
land, or to resort to heavier
mechanization.
agricultural practices may also
be the outcome of a crop
insurance policy. The economic
effects of a crop insurance
contract start much before any
loss occurs and these effects are
expected to be reflected in the
agricultural output of the
country as a whole.

Advanced

6.2 The indemnities paid on a Crop
Policy will allow the farmers to
continue buying new seeds, to
repay loans and get new credits,
to pay wages to labourers, and
so on. In this way, it can be

expected that disruptions in

national economic life that

generally go along with a

natural calamity, can be staved

off, at least partially.

6.3 Crop Insurance can also help
indirectly towards the same
objective by providing
equipment and materials which
are necessary to the control of

Table 1: Crop Insurance Performance 2011 - 2014

: No. of Farmers Insured (%)

SNo.| Seasom = -

. NAIS [MNAIS[WECIS] Total | NAIS

1 [Rabi2on2[088 7 | % m 5 |

) |Knanf20n U8R 10 | 2 _'l;J]

3 [Rabi2on-3[ S8 8 | 3 w| 1 | » # [wla| 2 [ 2 |10

¢ |Khaif 2013 P60 9 | 31 m |_-.‘§]rj 0| 2 [l 1] 15 | w0
g 5 |Rabi20014) 58 29 | 17 |10 @] 2 | 16 0 [w00[M]| x| 17 | 100
g § [Khanf2014 |6RY 16 | 17 (100N B2 | O R (w0 W™ 6 | 15 | 100
‘_f"é Source: Computed from the Data available m [RDA Annual Report 2014 - 13
§ Note: NAIS - National Agncultural Insurance Scheme: MNALS - Modified National Apncultunal Insurance Scheme: WECIS - Weather Based Crop Insurance Scheme
é?
36

Ensure - Crops are Insured




diseases and by advising the
farmers on how to protect their
crops. In this way, the insurance
program not only contributes to
increasing national agricultural
productivity, but also protects
the insurer from incurring
claims.

6.41In the absence of a formal
system of insurance, farmers
severely affected by agricultural
hazards turn for direct help
from the Government, which
sometimes provides some kind
of financial assistance out of
general budget. This help,
however, is given more on
grounds of charity than as a
matter of right. It is not only
uncertain as to the extent the
Government is capable of
supplying, but it is usually
insufficient to indemnify the
farmers.

7. Why Role of Government in
Crop Insurance?

Crop Insurance is essentially a
commercial activity. However, one
can see governments playing a role
in theindustry. Governments have an
interest from the perspective of
maintainingproductivity for the
economy and safeguarding the
wellbeingof the rural community.
According to a recentWorld Bank
survey on public intervention in
Crop Insuranceperformed in 65
countries, the most common
mechanisms for publicsector
involvement in Crop Insurance
markets are:
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7.1 Premium subsidies: The survey
revealed that the most
commontype of public sector
support to Crop Insurance is
throughpremium subsidies which
are evident from 63% of the
countries surveyed.

7.2 41% and 37% of the countries in
the survey reported public
sector investmentin R & D,
training and information
gathering for crop insurance,
respectively.

7.3 The study showed that
thedevelopment of specific Crop
Insurance legislation is alsoan
important form of support to
Crop Insurance.

7.4 32% and 26% of thecountries in
the survey reported public
sector reinsuranceprograms for
crop insurance and livestock
insurance respectively.

7.5 The study also revealed that
publicsector support through
crop and livestock insurance
administrationcost subsidies is a
less common practice, with only
16% and 11% of the surveyed
countries providing
administrationcost subsidies for
crop insurance and livestock
insurance respectively.

8. How the government must
support Crop Insurance in India?

The government’s role in Crop
Insurance is justified above. Now, we
must also know how the government
can support Crop Insurance. The
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following points depict the ways in
which the government can support
crop insurance:

8.1 Ensuring a proper Legal and
regulatory frameworkby
enacting specific Crop Insurance
legislation.

8.2 Governments can create
national databases on Time-
series data and information on
crop production and yields and
climate and make these
databases available to all
interested private commercial
insurers either free of cost or
atconcessionary rates.

8.3 Governments can provide
financial support to product
design and rating, and then
made available to all interested
insurers.

8.4 Governments can play an
important role in new Crop
Insurance programmes by
supporting farmer awareness
programmes and technical
training programmes for key
Crop Insurance staff.

8.5 Premium subsidies are the most
widely practiced form of
governmentsupport to
Croplnsurance. Governments
justify the provision of Crop
Insurance premium subsidieson
the grounds that they make
insurance more affordable for
farmers.

9. Conclusion:

The share of agriculture to the GDP
of USA is just 1.2 %, but still they
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are updating their farming policy at
periodical intervals. Followed by the
drought in Missouri Valley in 2012, the
government has come out with
Comprehensive Food, Farm, And Jobs
Bill, 2013. In India, irrespective of the
farmers’ suicides, there was no
reaction
government. However, very recently
(13th January 2016) the present
Central Government has cleared a
new crop insurance scheme which
will go into implementation from the
next Kharif season and will probably
feature prominently in the upcoming
budget.

from the Central

It is high time a serious and sustained
effort was made to reform
agriculture, rendering it
economically viable and reducing its
exposure to risks. The current
agrarian crisis needs to be converted
into an opportunity for change, one
that benefits millions of our farmers.
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ISSUE FOCUS

Crop Insurance an Indian Perspective Outlook
- A painful cryings from farmers

Abstract:

n India, the agricultural

production is dependent on the

nature. The Indian farmers have
to suffer a huge loss during natural
disasters such as flood, drought or
earthquake. Therefore, insurance is
one of the best ways to protect the
farmers from such damages. This
article explains the importance of
farmers and crop insurance in India,
Different schemes covered,
Problems faced by the farmers,
Suicide rates of the farmers,
Suggestions and Governments
various schemes in Crop Insurance.

Introduction:

India is an agrarian country where
58 percent of the population is
engaged in agriculture and allied
activities, for their livelihood and
contributing about 14.1 percent to
the country’s GDP. Agriculture
production and farm incomes in
India are frequently affected by
natural disasters. According to the

crop loss data for the period 2009
more than 70 percent of the crop
loss is a result of drought and about
20 percent owing to excess rainfall
(Parchure, 2009). In recent times,
mechanisms like contract farming
and future’s trading have been
established which are expected to
provide some insurance against
price fluctuations directly or
indirectly.

According to a study by private
weather forecasting agency Skymet
along with industry association
Assocham, less than 20 per cent of
India's 130 million farmer families
have crop insurance, which is why
a vast majority of them are exposed
to the vagaries of weather. Of the
un-insured farmers, 46 per cent
were found to be aware but not
interested while 24 per cent said the
facility was not available to them,"
the study showed.

(Source:http://www.business-
standard.com/article/ economy-policy/

new-crop-insurance-scheme).
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Only 11 per cent felt they could not
afford to pay the insurance
premium. Poor design of insurance
products, particularly related to
claims settlement, has led to
farmers not being covered, despite
significant government subsidy, the
study pointed out.

According to rules, farmers’
insurance claims have to settle
within 45 days of the risk
assessment. However, often, claims
are not attended even after six
months. This was one of the factors
behind farmers' not opting for crop
insurance. However, there are some
aberrations as well and in some
states such as Rajasthan and Bihar,
where 40-50 per cent of total area
under crop is covered through
insurance.

Indian Agriculture at a glance:

The Indian agriculture system
includes nearly 120 million farm
holdings in that 145 million hectares
of cultivated area. Mostly it includes
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small farm holding size (Average of
1.2 ha) and less than 80 percent
small/marginal farmers. About 50
percent of area is under cereals and
millets. About 61 percent of rural
households are farming households.
It provides 50 percent of the
employment. Predominantly Rain
fed Agriculture. Large numbers of
produce for self
consumption. Monsoon contribute
78 percent India’s annual rainfall
undergoes wide annual variations.

farmers

Crop Insurance System in India:
e Predominantly Index based.

e Credit linkage presently
compulsory, but need not be in
future

e Cost of insurance is additionally
financed by the credit
institutions

e Insurance acts as a collateral,
lending agency has the first lien
on claim

¢ Sum insured is based on

production cost

« Claims process is automated
being “index”

e Multi agency platform and it is
convenient but insurer doesn’t
have full control

e Insurance with social
dimensions as government
provides for about 2/3rd cost of
the program and has a larger say

in dispute resolution

e Private insurers enjoy same
level support as public insurer.

o,
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Present scenario of Crop Insurance
in India:

During 2015, number of families
covered in crop insurance is 32
million and area covered is 44
million. The coverage of crop
insurance in India is increasing
gradually. One side it increases, but
the overall picture shows about 81
percent belongs to uninsured
farmers and only about 19 percent
belongs to insured farmers.

Need for Crop Insurance:

e It is an insurance arrangement
aiming at mitigating the
financial losses suffered by the
farmers due to damage and
destruction of their crops as a
result of various production
risks. It brings stability under
area cultivation.

o It is protecting the farmers/
cultivators against financial loss
on the account of anticipated
crop loss arising out of
practically all natural factors
beyond their control such as
natural factor, weather, flood,
pest and diseases.

To encourage the farmers to
adopt progressive farming

Ensure - Crops are Insured

practices, high value in-puts and
higher technology in
Agriculture.

e To help stabilize farm incomes,
particularly in disaster years.

of weather:
Rainfall, Temperature,
Humidity, Wind, Cyclone,
Hailstorm, Pest and Diseases,
Fire, Quality of Inputs, Soil and
Market prices

e Fluctuation

e Thereis 1/3 rd of the country is
under the threat of drought and
also 1/6 th of the country is
prone to floods.

From the picture it is clear that the
75 percent of losses in crop is
damaged due to extreme in
moisture and heat. 37 percent is due
to drought and heat, 33 percent is
due to excess moisture, 13 percent
is because is hail,5 percent is due
to occurrence of cold/frost/freeze/
Diseases. Others are due to wind,
Hurricane, Flood.

Coverage in Crop Insurance:

Level of coverage: When expressed
as percentage of long term average
yield
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ochit & Heat

Summary: 75% of losses due to exiremes in moisture and heatl

Quantum of coverage: When
expressed in terms of physical units
Ex: Tones

Monetary coverage: Coverage of a
crop insurance scheme expressed in
monetary terms.

During the fiscal year from 2009-
2011, there was substantial increase
in sugarcane production followed by

rice, wheat, cereals, pulses and
cotton.

Types of Crop Insurance:

Based on Perils Insured
o Single Peril Insurance
e All Peril Insurance

Based on Object Insured
o Single Crop Insurance
o Multiple Crop Insurance

| (e enililon tonmes) |
2009-10 (Final Est.)

I 2070-11 (4th Adv Est.)
Record Production

osiz

Fourth Advance Estimates | Crop Year: July to June

Rice Wheat Coarce Pulses Total Cotton®™ Sugar-
cereals l& Oilseeds cane

BT GRAPHICS Sourre Dovwctorute of Frosoimss ond Sotiaiey  * Lakd babes of 170 kg iai®y

(Source: www.Directorate of Economics and Statistics)
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Based on Administration
e Public Insurance
e Private Insurance

Based on Scope and Application
e Voluntary Insurance
o Compulsory Insurance

Importance of Crop Insurance

For Farmer

o Can avoid the loose incurred due
to vagaries of weather

o It brings stability in income

o Pest and Diseases

« Fire

o Market Prices

o Other unpreventable losses

For Banks

e Increasing the
capacity of debtor

o Avoiding the risk of non payment
in events of crop damage or
failure.

repayment

For Government

e Reducing the payment of relief
package

e A prosperous, stable and happy
nation

During the fiscal year 1999-2000 and
the year 2013- 2014, the top 10
states by farmers insured were
shown in the above picture. In that
Maharashtra, Andhra pardesh,
Odisha, Gujarat, West Bengal stands
highly insured of crop insurance.
Majority of the difference among
the states is due to government and
state government support the
number varies.
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e Supply channel bottlenecks and
lack of market understanding

! TOP 10 STATES BY FARMERS INSURED

B Average Tarmers covered (million) Total farmers (milllon) B8 Average sum Insured ()
E L ——— . . e Government handling of the
115 156
82 98 States with Low Insurance Cover
61 - a7 90 2 (Source: Crop Insurance officials)
G 4k &0 08 05 05 05 05 04 04 . Punjab, Haryana, Madhya
Maharashtra Andhra Pradesh Odisha Gujarat West Bengal Pradesh, Western Uttar Pradesh
Madhya Pradesh Uttar Pradesh  Rajasthan Karnataka Chhattisgarh

o Farmers here don't have any
knowledge about insurance and
remain without cover

Botween Rabi 1999-2000 and Rabi 2013-14 in the National Agricultural Insurance Scheme

(Source:https://www.google.co.in search?biw=1252&bih=
602&tbm=isch&sa=1&q=crop+insurance+in+india+2016)
» Small farmers have no incentive

Different Schemes of Crop 2016: The 'Pradhan Mantri Fasal as they have to pay the premium

Insurance: Bima Yojana' (Prime Minister's Crop

Insurance Scheme) e In many cases farmers have
written to banks saying they do
not want insurance

1970: Expert committee on crop
insurance appointed by GOI Problems Faced by the Agriculture

Sector:
1973: GIC set up by GOI to do all

types of insurance business
throughout nation with four * lrrigation problems
subsidiaries o Seed problems

e The banks have complied with
such requests to meet targets
although insurance is a
compulsory feature of

1985: Comprehensive Crop Sustainability problems agricultural loan schemes

» Fragmented land holding

Insurance Schemes (CCIS) by GIC Over dependence on traditional
started crops like rice and wheat

1999: NAIS (National Agricultural
Insurance Scheme) launched GOI

1999- 2000: Seed Crop Insurance
introduced for 11 crops in 10 states

2007: WBICS (Weather Based Crop

srates witn Low
Insurance Scheme) Statss with Lo

2010: MNAIS was launched. It is
modified version of NAIS. It was
initially launched in 50 districts of

g India.

>

[

g 2004: Flls (Farm Income Insurance
% Scheme) inaugurated by MOA and
H AIC jointly.
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States with High Levels of
Insurance Fraud (Source: Crop
Insurance officials)

Maharashtra (Aurangabad and
Jalgaon), Gujarat (Saurashtra),
Andhra Pradesh (Rayalaseema),
Karnataka (Dharwad and Haveri),
Tamil Nadu (Nagapattinam and
Sivaganga) and Telangana
(Mahbubnagar).Coverage in these
regions is high and so is fraudulence.
In some districts hundreds of
farmers are literally living off
fraudulent claims

In the picture it is clearly explained
that states such as Gujarat,
Maharashtra, Karnataka, Tamilnadu,
Telangana and Andhra Pradesh have
high levels of Insurance frauds.
States such as Punjab, Uttarpradesh
and Madhya Pradesh are with low
insurance cover.

irdai

India’s new farm suicides data:
Myths and Facts

There has been a lot of misreporting
and conspiracy theorising about the
new farm suicide numbers.

e The number of suicides went up,
not down - In 2014, India
recorded 12,360 farm suicides.
This is slightly more than the
number of farmer suicides
registered in 2013, but in general
there is a slow decline in the
number of officially recorded
farm suicides. The NCRB splits
farmers into ‘cultivators’ and
‘agricultural labourers’. This is
not a new or unusual
classification system; the Census
for instance uses it as well.

o Maharashtra is the higgest India’s
farm suicide epicentre

Nearly half of all suicides by
cultivators in 2014 were in

Maharashtra alone, with

Telangana following.

o The definition of a farm suicide
has not changed

A leading newspaper claimed that
from this year on, the NCRB is
classifying only those suicides
among farmers that were ostensibly
for agriculture-related reasons as
farm suicides.. For farmers, over 40
per cent of suicides can be
attributed to bankruptcy or farming
related problems. According to a
report by the National Crime
Records Bureau, as many as 16,632
farmers, including 2,369 women,
killed themselves last year,
constituting 14.4% of the total
number of suicides in the country.
More than 16,000 farmer suicides
were reported across the country
last year, representing a slight drop
from 17,060 in 2006. But the broad
trends of the past decade seem

Crop Insurance Schemes, Old and New

Parameter

Old Scheme( NAIS)

Modifies Scheme(MNAIS)

Insurance unit

District

Village Panchayat

Early settlement

Based on final yield estimates
submitted by government state

Up to 25% of likely total claims

Pre-Sowing/Planting risk

Not covered

Prevented/failed sowing risk to be
covered up to 25% of sum insured

Indemnity levels

60%,80% and 90%

70%,80% and 90%

Compulsory/Voluntary
nature

Compulsory for farmers who take
loans and voluntary for farmers
who don’t take loans

No change

Localised

Not covered

Individual claim assessment
in case of hailstorm, landslide

Post-harvest losses

Not covered

Post-harvest losses due to cyclones
to be covered in coastal areas

Weather factors

Different for farmers who take
loan and those who don’t

Uniform for farmers who take loans
and those who don’t

Ensure - Crops are Insured
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farmer suicides in the

unshaken --
country since 1997 now total
182,936, according to a National

Crime Records Bureau (NCRB)
report ‘Accidental Deaths and
Suicide Report - 2007°.

Facts on Farmers Suicide:

Maharashtra retains the dubious
distinction of reporting the largest
number of suicides (4,238) -- for the
third time in four years -- followed
by Karnataka (2,135), Andhra
Pradesh (1,797), Chhattisgarh
(1,593), Madhya Pradesh (1,263),
Kerala (1,263) and West Bengal
(1,102). These states were in the
top seven list in 2006 too. The five
worst affected states
Maharashtra, Andhra Pradesh,
Karnataka, Madhya Pradesh and
Chhattisgarh -- account for two-
thirds of all such suicides -- 16,632
--in the country.

Together, they saw 11,026 suicides
in  2007.Maharashtra alone
accounted for over 38%, despite
registering a fall of 215 compared
with 2006 figures. Of the Big Five,
Andhra Pradesh saw a decline of 810
suicides, while Karnataka saw a rise
of 415 over the same period.
Madhya Pradesh posted a decline of
112. But Chhattisgarh’s 1,593
reveals an increase of 110 over
2006.Maharashtra’s 4,238 farmer
suicides follows one-and-a-half
years of farm relief packages worth
around Rs 5,000 crore and a prime
ministerial visit in mid-2006 to the
state’s distressed Vidarbha region.
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KILLING FIELDS

behind 40% of farmer suicides

Maharashtra ALL INDIA
==K
FlF 3,146 <
FI N 2,568
Telaniana )

wz- ,". -
20140 yr
I 898 '
Madhya Pradesh
. 1,172 2014
PN 1,090  +in 2012 and 2013, m.mam was 5,650
I 826 part of Andhra Pradesh
» For the first time Chhattisgarh » Rajasthan, Bihar, Jharkhand,
with 443 suicides enters top West Bengal and Uttarkhand
five. Replaces Karnataka (321) have recorded zero farmer
on the fourth spot suicides
» ‘Bankruptcy or Indebtedness’ » T2.4% farmers who
and *Family Problems’ reason committed suicide had less than

10 hectares of land

(Source:https://www.google.co.insearch?biw=1252&bih=
602&tbm=isch&sa=1&q=farmers+suicide+data+in+india+2016)

Between 2005 and 2007,
Maharashtra also saw a plethora of
official reports, studies, and
commissions of inquiry aimed at
tackling the problem. Farmer
suicides in Maharashtra touched an
all-time high of 4,453 in 2006.

Problems prevailing at present:

At present farmers’ debts to private
moneylenders. And, like numerous
other state-sponsored
programmes, the debt relief scheme
is poorly implemented and reveals
huge gaps in formal banking
channels in rural India. In a bid to
mitigate severe farmer distress in
several states, the central
government decided to provide
additional financial support of
around Rs 765 crore to implement
programmes in  suicide-prone

districts. One of the most
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disquieting facts about farmer
suicides in India has been their
widespread occurrence, from
drought-prone Andhra Pradesh,
Karnataka and Maharashtra to
heavy-rainfall states like Kerala,
and also Punjab which has large

areas under irrigation.

From the below picture it is clear
that the main reason for the
farmer’s suicide is due to
bankruptcy or indebtedness and
family problems. At the other end,
Rajasthan, Bihar, Jharkhand, West
Bengal, and Uttarkhand have zero
farmer suicides. It is evident that
the majority of the farmer’s suicide
belongs to less than 10 hectares of
land in India. The number of
farmer’s suicide is gradually
decreasing which is one of the
important aspect in agriculture
sector to be noticed.
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STATE 2012 2013 2014
Maharashtra 3786 3146 2568
Telangana 2572 2014 898
Madhya Pradesh 1172 1090 826
Overall India 13754 11772 5650

State wise Farmers Suicide Data 2012-2014

Reasons for Farmers Suicide in
India:

The main reasons for the farmers
suicide is due to bankruptcy for
indebtedness, followed by family
problems, framing related issues,
other causes, illness, drug abuse/
alcoholic addiction, poverty,
marriage related issues, property
issues, fall in social reputation. It
is most painful issues in India which
needs immediate attention and
remedial measures should be taken.

REASONS FOR
FARMER SUICIDES IN INDIA

(Source:http://www.rediff.com/news/report/rediff-labs-explained-the-

Total number of

farmers covered 7,61,79,361
Total area covered

(Hectares) 12,75,13,668
Total sum insured

(Rs crores) 24922
Total insurance

charges (Rs crores) 402.83
Total claim

(Rs crores) 2302.68
Claims ratio 1:5.72

(Source: Shri R. C. A. Jain Secretary,
Ministry of Agriculture & Cooperation,

Govt. of India, New Delhi)

reasons-farmers-are-committing-suicide/20150727.htm)

Ensure - Crops are Insured

India is considered to be second
most disaster prone country in
the world. Natural catastrophes
especially weather related
events are increasing in number
and magnitude especially in Asia.

With a large and growing
population, densely populated
and low lying coastline and an
economy that is closely tied to
its natural resource base, India
is highly vulnerable to climate
change.

Disaster insurance cover, is
however low compared to
international standards and plays
only a complementary role.
Disaster risk management,
including financing relief and
reconstruction is primarily the
responsibility of governments,
which provide actual assistance,
or communities through informal
risk sharing.

There is more and more
scientific evidence for causal link
between climate change and
increasing frequencies and
intensities of
catastrophes.

natural

Frequently governments and
communities do not have
sufficient resources, and
households lacking insurance
typically turn to money lenders,
selling assets, and reducing
inputs in farming or diversifying
their activities. Another strategy
is to send family members to
work elsewhere and remit
payments.
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Reasons for purchasing the
Crop Insurance Policy

Reasons for not purchasing the
Crop Insurance Policy

Security/ Risk reduction

Do not understand the product

Need harvest income

No cash/credit to pay premium

Advice from progressive farmers

Rain gauge too far away

High payout

Too expensive

Trusted framers bought

No castor, groundnut

Resolution of queries is fast

Time delay in claim settlement

Convenience in enrolment

Quantum of sum assured is low

Responsiveness of Intermediary

Perils covered is less

IRDAI journal January 2016
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Low insurance penetration in
India can be traced to a number
of demand and supply side
factors. On the demand side, the
foremost difficulty is the
unaffordability of insurance for
low income high risk regions.
Other hurdles include public
myopia and low awareness
among the public about
insurance and risk management.

After the occurrence of the
catastrophe losses, there is a
rush for insurance cover ,
particularly for life and assets.
But this is also short lived, and
in majority of cases these
policies are not renewed.

Another issue is the easy access
to the insurance products is still
an issue. The problem of scaling
up small scale schemes to
encompass large rural areas is
the biggest hurdle in enhancing
overall penetration rates.

The poor in many rural areas
have higher disaster risk
exposure and also suffer more
vis-a-vis their urban
counterparts.

e More precisely, their
vulnerability to climate change
risks and /or unwillingness to
involve in high risk activities that
promise higher returns, and their
inability to reside in disaster safe
locations.

Importance of Government
Program:

o Weather trends to impact a large
area

o Losses are correlated, insurance
works best when losses are not
correlated

o Without federal subsidies
premiums would be too high for
most farmers to participate

o Without federal reinsurance,
federal capital requirements
would be too high for most
companies to participate.

Challenges in Implementation of
Crop Insurance:

o Discrepancy in the crop is
insured, as compared to the net
area reported to have been sown

e Crop cutting experiments for
accurate estimation of crop
yield.

e Confidence in weather data

o Credit delivery related issues

15964

10.000

5000

2010

Farmer Suicides, 2009-14

Farmer Suicides  Peicentage of

14.027

2001

(A Sucided

13754
11,744

2013 2014

(Source:http://www.indiatvnews.com/news/india/dodgy-data-farm-
suicides-drop-67percent-in-6-years-52878.html)
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Premium related issues
Role of AIC and Banks
Expeditious settlement of claims

Capacity building and improving
technical skills

Allocation of districts to
insurance companies

Measure for insurance
awareness/ literacy among

farmers

Product Design

Farmers Main Suggestions:

Insurance literacy: Government
has to provide greater
understanding of crop insurance
programs

Product design: The insurers
should design the product that
is easy to understand and site
specific.

Site specific data: Weather, crop
cutting samples for yield loss
assessment

Standardisation of process: It
means based on agronomic and
statistical principles to support
robust actuarial design pricing.

Bundling with other risk
management initiatives such as
drought/flood tolerant varieties,
water management practices ie
climate smart villages.

Double trigger products

Bundling with disaster relief/
management

ik
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Engaging farmers in product
design and MRV

Huge penetrations of smart
phones / Tablets, so that prior
weather changes are easily
noticed and necessary steps are
taken to secure the crops.

Rural service centres.
Online policies and enrollement

Easy documentation and claim
settlement procedures.

Crowd sourcing of farmers
practices and digital images of
crops

Cloud computing of losses

Continuous feedback to all
stakeholders

Direct benefits transfer - 115
million bank accounts for poor in
6 months

Linkages with other schemes
such as agro advisors.

Improved insurance literacy

Comprehensive risk
management solutions:
integrating insurance with other
approaches.

Engaging farming communities in
product designing and MRV

ICT for scaling out, farmers
participation, and for quick
settlement of claims.

We have to mitigate global
warming and adapt to the
changing risks in respect to the
regionally specific risk patterns.

In Copenhagen ambitious Co2
reduction targets should be fixed
to avoid dangerous, un
manageable climate change.

Crop Insurance in India: Premium Vs Payout

fewrar Mnaty of Agruhey

LR b
T
LII

2007-08 200809 2009-10 2010-11 2011-12 2012-13 201314

® Premium [in Lakh)

W Payouts (in Lakh)

It seems insurers lose money on crop insurance.

(Source:https://www.google.co.in/search?q=Total+number+of+
farmers+covered+in+crop+insurance+in+india+2015+data)
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The Copenhagen outcome should
provide adaption funds for
developing and emerging
countries, including new
insurance solutions.

The insurance industry supports
climate change mitigation and
adaption measures by sharing its
knowledge with the public and
providing custom made covers
for innovative technologies.
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ISSUE FOCUS

Crop Insurance : Truth Versus Hype

ccording to a study by

private weather forecasting

agency Skymet along with
industry association Assocham, less
than 20 per cent of India's 130
million farmer families have crop
insurance, which is why a vast
majority of them are exposed to the
vagaries of weather. Even among
loanee farmers, insurance
penetration is not 100 per cent, for
whom it is mandatory to get an
insurance cover as soon as they avail
of a crop loan. Of the un-insured
farmers, 46 per cent were found to
be aware but not interested while
24 per cent said the facility was not
available to them.. Only 11 per cent
felt they could not afford to pay the
insurance premium. At present,
around 23 per cent of total cropped
area of 194 million hectares is under
insurance. Nearly 45 vyears
experience of running agricultural
insurance programmes has also
made it amply clear that no single
crop insurance instrument can work
in all regions and for all types of
farming ventures. The companies
dealing with farm insurance would,

therefore, have to evolve region-
specific and crop-specific insurance
products taking into account the
local risk factors and the farmers'
capacity to pay the premium. Such
instruments, moreover, would have
to be acceptable to the Central and
state governments which have to
bear the heavy subsidy burden.
According to a government study,
the Centre and the states incurred
losses amounting to over Rs 2,600
crore in 2012-13 to provide
insurance coverage for merely
around five per cent of the total
value of crop output.

The Financial Stability Report of the
Reserve Bank of India (RBI) has
favoured expansion of agricultural
insurance coverage in the country.
But it has, at the same time,
cautioned that - being inherently
riskier and costlier than other types
of insurance - crop insurance
schemes, unless carefully designed,
are prone to turn unviable. This
warning seems well-founded given
that none of the dozen-odd
insurance schemes tried out in the

Ensure - Crops are Insured
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country since the early 1970s has
proved successful. These schemes,
run with government support by
public and private companies,
sought to cover various kinds of
hazards, including production risk
and income risk due to price
movements. Attempts have also
been made to link insurance cover
to loans taken by the farmers. Given
the practical glitches in
implementing so many diverse
insurance products, some experts
have now begun to advocate
creation of some kind of an
agricultural calamity compensation
fund for reimbursing full or part of
the crop losses to the farmers due
to weather-induced and other
factors. The corpus of the fund can
be built by contributions from both
the Centre and the states. The
existence of such a fund would
obviate the need for announcing
special compensation packages
whenever a calamity strikes any
particular area. The reasons for this
were delayed settlement of claims
due partly to belated availability of
output loss assessment data through
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crop cutting experiments; lower
level of indemnity; non-coverage of
risks of inability of sowing for a
variety of reasons and post-harvest
losses; and the states' inability to
pay their share of financial
liabilities.

NATIONAL AGRICULTURAL
INSURANCE SCHEME (NAIS):

The Scheme was introduced during
Rabi 1999-2000 season replacing
Comprehensive Crop Insurance
Scheme (CCIS). The Scheme was
implemented by Agriculture
Insurance Company of India limited,
on behalf of Ministry of Agriculture.
The main objective of the Scheme
was to protect the farmers against
the losses suffered by them due to
crop failure on account of natural
calamities, such as drought, flood,
hailstorm, cyclone, fire, pest/
diseases, etc., so as to indemnify
the losses and restore their credit
worthiness for the ensuing season.
The Scheme was available to all the
farmers both, loanee and non
loanee irrespective of the size of
their holding. The Scheme envisages
coverage of all crops including
cereals, millets, pulses, oilseeds and

NATIONAL AGRICULTURAL INSURANCE SCHEME [NAIS)

| -
| L]
|

WEATHER BASED CROP INSURANCE SCHEME [WBCIS)

(in % lakh)

SMo Season Hn.ﬁl:u:n Sum Insured | Gress Pramium | Claims Reported
1 | Rabi2011-12 698 BEGSTT.58 ESTS4 A3 SE211.10
2 | Khanf 2012 J54T4E3 T24000.87 TI0AT AT 54697 44
3 | Rabi2012-13 3706834 646623 40 5756200 TIT40.13
4 | Khanf2013 5000339 B91262.43 89820.20 G662 50
5 | Rabi2013-14 1287898 INEass 2861078 20768 3
6 | Khanf2014 245541 600G%I.0 608 55088.77

annual commercial and horticultural
crops in respect of which past yield
data is available.

WEATHER BASED CROP INSURANCE
SCHEME (WBCIS):

Apart from the above yield
guarantee insurance Schemes, the
Government of India had introduced
another Pilot namely, Pilot Weather
Based Crop Insurance Scheme
(WBCIS) with effect from Kharif
2007, which became full-fledged
Scheme as a component of NCIP
with its introduction. The Scheme
operates on an actuarial basis with
premium subsidy which ranges from
25% to 50% equally shared by Centre
and States. AIC has since
implemented the Scheme in various
States during all previous Kharif and

{in ¥ laih)
5No. Season "‘“I F"'""I Suminsured | Premium | Claims Reported
1 | Rati2on-12 s | namIR | mwe| suws
2 | Knaif2012 10640054 | 27000605 | emme | z7esme
3 | Rabi2012-13 BT | 1STI0B05 | 44T69% |  A0RAES
4 | Kaif2013 oum00 | 200283 | oTrRMe | 31002796
5 | Rabi2013-14 Wwes | uwodn | 2| oemsn
6 | Knarit20t4 o2 | MBI | euesst |  2mms
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Rabi seasons starting Kharif 2007.
WBCIS is a parametric insurance
product designed to provide
insurance protection to the
cultivator against adverse weather
incidence during the cultivation
period, such as deficit & excess
rainfall, frost, heat (temperature),
relative humidity, wind speed etc.,
which are deemed to adversely
impact the crop yield.

The payouts are made on the basis
of adverse variations in the current
season’s weather parameters as
measured at Reference Weather
Station (RWS). Claim under WBCIS
is area based and automatic. The
Company insured more than 35
different crops. During Kharif 2014,
the scheme was implemented by AIC
in 102 Districts across 14 and during
Rabi 2014-15 in 88 Districts across
11 States. During Kharif 2014
season, 0.24 crore farmers were
covered insuring 0.27 crore hectare
with sum insured of R6008.99 crore
with gross premium of R 621.23
crore. Since introduction as pilot in
Kharif 2007 to Kharif 2014, WBCIS
covered about 3.45 crore farmers
insuring 4.63 crore hectare area for
sum insured of R63501.19 crore




| .
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-

MODIFIED NATIONAL AGRICULTURAL INSURANCE SCHEME (MNAKS)

{in ¥ lakh)

§.No. Season No.ofFarmers | o v oured | Gross Premium | Claims Reported
1| Rabi2on-12 617328 163181.19 1550688 726440
2 | Knanif 2012 1605622 438424 52 5110160 §1077.94
31 | Rab2012-13 805609 162406.22 1704857 $2%648
4 | Knadf2013 1420499 429557.29 53280 57 §1951.08
5 | Rabi2013-14 2163540 4117085 kTR K 4300458
6 | Knarf2014 UM 40541247 40T 21028

against premium of R6022.31 crore.
Claims amounting R4701.73 crore
became payable benefitting more
than 216.32 lakhs farmers.

MODIFIED NATIONAL
AGRICULTURAL INSURANCE
SCHEME (MNAIS):

The Scheme before incorporation in
NCIP was piloted from Rabi 2010-
11 to Kharif 2013. The modified
version has many improvements viz.
Insurance Unit for major crops are
village panchayat or other
equivalent wunit; in case of
prevented / failed sowing claims up
to 25 percent of the sum insured is
payable, post-harvest losses caused
by cyclonic rains are assessed at
farm level for the crop harvested
and left in ‘cut & spread’ condition
up to a period of 2 weeks in coastal
areas; individual farm level
assessment of losses in case of
localized calamities, like hailstorm
and landslide; on-account payment
up to 25% of likely claim as advance,
for providing immediate relief to
farmers in case of severe calamities;
threshold yield based on average
yield of past seven years, excluding
up to two years of declared natural
calamities; minimum indemnity

level of 80 percent is available
(instead of 60 percent in NAIS); and
premium rates are actuarial
supported by up-front subsidy in
premium, which ranges from 40% to
75%, equally shared by Centre and
States. Insurer is responsible for the
claims liabilities. AICIL has been
implementing MNAIS since its
inception. During Kharif 2014, the
MNAIS was implemented by AIC in
133 Districts across 13 States and
during Rabi 2014-15 in 87 Districts
across 9 States. During Kharif 2014
season, 0.23 crore farmers were
covered insuring 0.31 crore hectare
with sum insured of R4054.12 crore
with gross premium of R 469.76
crore.

POOR DESIGN OF CROP INSURANCE
PRODUCTS:

Poor design of insurance products,
particularly related to claims
settlement, has led to farmers not
being covered, despite significant
government subsidy, the study
pointed out. In the currently
operational modified National
Agriculture Insurance Scheme,
premium is charged at market rates
due to which for some crop the
farmer burden is as high as 10 per
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cent of the sum insured. The new
improved crop will lower this
burden. Village or block could
continue to remain as a unit for
measurement of insurance claim as
with the existing schemes. The
government has been working on a
new crop insurance scheme for a
long time, but there has been some
differences over the premium to be
charged from the farmers and its
impact on the Centre's subsidy.
According to the broad contours of
the new crop insurance scheme,
which has been prepared and is now
awaiting Cabinet nod, the premium
on horticulture crops has been fixed
at five-six per cent of the sum
insured or on actuarial basis,
whichever is lower, while that on
non-horticulture crops has been
fixed at two-three per cent. The
difference between the actual
premium charged by the insurance
company and what the farmer pays
will be subsided by the Centre. The
Union government's ambitious crop
insurance scheme for farmers will
be named 'Bhartiya Krishi Bima
Yojana' and will aim to cover about
50 per cent of farmers in the next
two-three year. According to the
final draft of the Cabinet note on
the scheme, banks have to play a
big role in ensuring its success. The
average premium rate for farmers
under the new scheme will be a
maximum of 2.5 per cent of the sum
insured - it can be even lower - while
the Centre's subsidy would go up to
90 per cent the premium. In the new
scheme, assessment of farms for
calamities such as hailstorm and
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unseasonal rains would be done to
ensure that each individual farmer
gets an insurance, even if the
damage is highly localised.

CROP COVERAGE NEEDS TO
EXPAND:

The Financial Stability Report of the
Reserve Bank of India says
Agricultural insurance needs to
expand. Coverage remains low, it
notes. Crop insurance is inherently
riskier and costlier than other
segments, as incidence of failure is
not randomly or independently
distributed. Weather-related events
affect an entire area and population
at the same time. The report says
only four per cent of farmers
reported having crop insurance and
only 19 per cent ever used any.
Coverage in terms of value of agri
output is also small. With limited
coverage and a relatively high
premium, insurance schemes,
unless carefully designed, are prone
to become unviable. Since the
threshold yield of the area (block)
in the past three or five years is used
as the basis for assessing the extent
of crop loss for individual farmers,
farmers are further discouraged
from buying such an insurance
product. Compulsory linking crop
insurance with bank credit availed
by a farmer makes the insurance
product a ‘compulsory' add-on cost
for a farmer. According to an
Assocham-Skymet study, 32 million
farmers have been enrolled in
various crop insurance schemes
across India. However, issues in
design, particularly related to
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delays in claims settlement, have
led to farmers not being covered,
despite significant government
subsidy. Though such a linkage
protects the interests of the banks
by ensuring their loan repayment at
the time of adversity, it leaves
farmers high and dry as it does not
compensate for their losses due to
lower output. The financial
institutions, too, are not keen to
seek compulsory insurance cover for
all loan takers because of the
pressure of meeting their priority
sector lending targets and the
farmers' disinclination to pay the
premium because of meagre
indemnity.

The Insurance Regulatory and
Development Authority of India is
allowing micro insurance agents to
work with Agriculture Insurance
Company of India, (formed by the
four government-owned general
insurance companies) for
distribution of schemes and, has
imposed obligations on insurers for
cover to the rural and poorer
sections of society. It has also
decided to use the agency network
of the four government-owned
general insurance companies to sell
crop insurance. In this regard, IRDAI
has given its approval for the co-
insurance agreement between
Agriculture Insurance Company
(AIC) and the four public general
insurers which will cover only non-
loanee farmers under Weather
Based Crop Insurance Scheme
(WBCIS) and Modified National
Agricultural Insurance Scheme
(MNAIS). According to rules, farmers’
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insurance claims have to settle
within 45 days of the risk
assessment. However, often, claims
are not attended even after six
months. This was one of the factors
behind farmers' not opting for crop
insurance. However, there are some
aberrations as well and in some
states such as Rajasthan and Bihar,
where 40-50 per cent of total area
under crop is covered through
Unsurprisingly,
therefore, the extent of coverage
under the <crop insurance
programme has remained dismally
low. As per RBI's report, only four
per cent of the farmers reported
having crop insurance cover and
only 19 per cent ever used any. This
is an alarming situation and needs
to be improved soon.

insurance.

References:
1. https://www.irda.gov.in

2. http://economictimes.
indiatimes.com/opinion/
interviews/industry

3. IRDAI Annual Report 2014-15

4. The Financial Stability Report of
the Reserve Bank of India

5. Assocham-Skymet study Report

6. Newspapers & Journals.

Jagendra Kumar, Ex. CEO, Pearl
Insurance Brokers, 71/143,
“Ramashram” Paramhans Marg,
Mansarovar, JAIPUR-302020




/I

indai

ISSUE FOCUS

Awareness and Willingness of Farmers
towards Crop Insurance in Punjab

Abstract

rop insurance is a financial

mechanism to minimize the

impact of loss in farm’s
income by factoring in a large
number of uncertainties which
affect the crop yields. As such it is
a risk management alternative
where production risk is transferred
to another party at a cost called
premium. Therefore it is important
to examine the awareness,
perception and willingness of the
farmers towards crop insurance.
The study is based on primary data
collected from 100 farmers located
in Amritsar district. The analysis of
the data has been made with the
help of the descriptive statistics.
The result of the study shows that
awareness and perception of crop
insurance is at elementary stage.
Most of the farmers were not aware
of the potential benefits of crop
insurance. Need of the hour is to
raise awareness of crop insurance
among the farmers.

Keywords: Awareness, Crop
insurance, Perception Willingness.

I. Introduction

Agriculture is a risky prospect,
wherever it is subject to vagaries
of nature like flood, drought and
cyclone (Kumar et al, 2011).
Susceptibility of agriculture to these
disasters is compounded by the
outbreak of epidemics and man-
made disasters such as fire, sale of
spurious seeds, fertilizers and
pesticides, price crashes, etc. All
these events severely affect farmers
through loss in production and farm
income and are beyond the control
of farmers. With growing
commercialization of agriculture
the magnitude of loss due to
unfavorable eventualities has
increased (Sunder & Ramakrishnan,
2015). Crop insurance or
agricultural insurance is a
mechanism through which farmers
can protect themselves for loss or
destruction of their crop due to
events like flood, drought, pests and
diseases or as a result of other
natural disasters (Singh, 2010).

Ensure - Crops are Insured
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How crop insurance can help the
farmers?

Crop insurance have a significant
and favorable effect on crop yield
and income of the farmers as under
(Ghosh &Yadav, 2008):

e Crop insurance helps to make
necessary credit available to the
farmer on a continuous basis
regardless of the inconsistencies
of agricultural performance.

o Crop insurance helps the risk-
averse farmer to behave as a
risk-neutral profit maximizing
entrepreneur aiming for optimal
resource allocation so that his
resource use is higher under
insurance.

e Crop insurance contributes to
self-reliance and self-respect
among farmers as in case of crop
loss they can claim
compensation as a matter of
right.

Il. Objective of the Study

Agriculture plays a significant role
in the employment and income
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generation in India. But the Table: 1 Table 2 describes the awareness of
production of agriculture highly Demographic Profile of crop insurance among the farmers
depends on the weather and is Respondents and the result shows that only 23.0
severely impacted by its vaganes as Characteristics % percent of th(.e farmers were aware
also by attack of pests and diseases. of the crop insurance. The main
In order to protect the farmers from Age source of awareness was T.V
the adverse consequences the | UP to 30 years 5.0 followed by followed by radio,
government of India has designed | 30-40 years 31.0 friends/farmers and relatives.
different schemes. Thereby, the 40-50 years 30.0 . .

. Table 3 describes the willingness to
present paper examines the 50-60 years 25.0 o )
awareness of farmers towards crop DU S ATIELO L
. 60 years above 9.0 sampled respondents. It has been
insurance. :

Education found that 80.0 percent of the
lll. Research Methodology Iliterate 25.0 farmers are willing to join for the
i crop insurance.

The present study was based on Primary 40.0 P
primary data. The data has been Secondary 35.0
collected from the farmers working Annual Household Income
in Amritsar district by convenient Up to %1,00,000 20.0
approach. For the collection of data %1,00,000-%2,00,000 50.0
astructured questionnaire hasbeen | #, 00 000-%3,00,000 30.0

prepared. The analysis of data
collected has been carried out by
using percentages, frequency and
weighted average method (WAS). All
this was done with the help of SPSS

Source: Author’s Calculation Based on
Primary Survey

16. The sample size for the present Table: 2

study was 100 farmers. Awareness of Crop Insurance

IV. Results Awareness of Crop Insurance Particulars Percentage
Y 23.0

Table 1 shows the demographic e

profile of the farmers and found No 77.0

that five percent of the respondents | Sources of Awareness TV 25.0

were up to 30 years, 31.0 percent Radio 15.0

30-40 years, 30.0 percent 40-50 Friends/Farmers 55.0

years, 25.0 percent 50-60 years and Relatives 5 0

only 9.0 percent above 60 years.
25.0 percent were illiterate, 40.0 Source: Author’s Calculation Based on Primary Survey

percent were primary and 35.0 Table: 3

percent were secondary. The result Willingness to Join for Crop Insurance
% shows that majority of the | willingness to Join Particulars Percentage
> respondents were with an income for Crop Insurance Yes 80.0
2 of 2,00,000- 3,00,000.
S No 20.0
T
% Source: Author’s Calculation Based on Primary Survey
3
x
54
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Table: 4

Weights and Ranks of Perception of Respondents

towards Crop Insurance

S.No.| Statements Weighted Average Score (WAS) | Rank
1 | am not aware of crop insurance 4.18 1

2 | do not feel the need of the crop insurance 2.02 7

3 | do not have the paying capacity for crop insurance 3.95 3
4 | do not want to buy due to complex procedures 1.98 8

5 | prefer non-institutional source of finance 2.06 6

6 I do not know the benefits of crop insurance 2.42 5

7 I will buy if provided by government company 4.06 2

8 Crop insurance will not yield any return, rather it is a money losg 1.62 9
9 No one suggested about crop insurance 1.16 10
10 I will buy if other farmers in my area will buy 2.70

Source: Author’s Calculation Based on Primary Survey

From the above table on the basis
of the weighted average score, it
was found that the first perception
towards crop insurance was | am not
aware of crop insurance (WAS=4.18)
followed by | will buy if provided by
government company (WAS=4.06), |
do not have the paying capacity for
crop insurance (WAS=3.95), | will
buy if other farmers in my area will
buy (WAS=2.70), | do not know the
benefits of crop insurance
(WAS=2.42), | prefer non-
institutional source of finance
(WAS=2.06), | do not feel the need
of the crop insurance (WAS=2.02), |
do not want to buy due to complex
procedures (WAS=1.98), Crop
insurance will not yield any return,
rather it is a money loss (WAS=1.62)
and No one suggested about crop
insurance (WAS=1.16).

V. Conclusion

In the present study an attempt has
been to assess the awareness,

perceptions and willingness of the
farmers towards crop insurance. The
analysis of the data shows that only
23.0 percent of the respondents
were aware of the crop insurance
and the main source of awareness
was T.V. followed by radio, farmers
and relatives. The result indicates
the respondents hold different
opinion/perceptions about the crop
insurance such as lack aware of crop
insurance followed by preference of
government company, lack of paying
capacity for crop insurance, they
will buy if other farmers in my area
will buy, do not know the benefits
of crop insurance, prefer non-
institutional source of finance, do
not feel the need of the crop
insurance, do not want to buy due
to complex procedures, crop
insurance will not yield any return
rather it is a money loss and no one
suggested about crop insurance. It
was observed that the farmers have
different perceptions towards crop
insurance and they were not clear
with the exact role of crop
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insurance. The awareness of crop
insurance is of immense importance
for the welfare of the farmers and
society as well as nation at large,
as agricultural production is heavily
dependent on the nature. The Indian
farmers have to suffer a huge loss
during natural disasters such as
flood, drought or earthquake.
Therefore, crop insurance is one of
the best ways to protect the farmers
from such adverse catastrophic
situations. Steps are necessary from
the policy makers and insurance
companies to promote the
penetration of crop insurance
among the farmers.
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Snapshot of Life Insurance Industry as at 31.12.2015

The Life
procured Rs. 85587.73 crore

Insurance Sector

First Year Premium with a growth
of 16.01% as at the end of 31st
December, 2015. LIC procured Rs
59615.41 Cr with a growth of
15.38% where as Private Sector
procured Rs 25972.31 Cr posting
a growth of 17.47%. Private
sector experienced a growth in
both Individual NB and Group NB
where as LIC shown a growth in
Group NB and decline in
Individual NB.

The number of individual policies
has shown a growth of 2.13% by
public sector and 8.20% by
private sector and a overall
growth of 3.53% at the industry
level. The number of lives
covered under Group policies has
shown a growth by 47.75% at the
industry level.

ULIP business has shown a
growth of 43.00% up to the
period ended 31st December,
2015 the
corresponding previous period.

compared to

The Life Insurance Industry has

procured Linked Premium of
Rs.11417.17 crore as at 31st
December, 2015 as against Rs.
7984.03 crore for the same
corresponding period of previous
year. This entire growth may be
attributed to the Private Sector
(growth of 42.75%) while LICI has
a growth of 3068.66% with
Rs.21.23 crore against the Rs.
0.67 crore business in the
previous year corresponding
period.

The share of Pension (31.01%),
Annuity (8.14%) and Health
(0.15%) segments has shown

growth where as Life (60.70%)
segment has shown a decline
when compared to last year’s
performance. The individual
pension business shows a decline
both in terms of number of
policies and premium. Group
Pension premium has a growth
of 10.38% for private sector and
49.62% for LICI. However, the
share of individual pension
premium out of the total pension
premium remains at just around
2.7%.

The number of individual agents*
in life insurance sector stood at
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First Year Premium - ULIP vs TRD

(* Source data is from Life Council’s MIS for the month of December, 2015)
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20,43,661 with a net reduction
of 24,175 (1.2%) for the period.
There is a net addition of 62,594
(6.9%) agents in private sector
which has ended up with a total
of 9,66,826 agents while there
is a net reduction of 86,769
(7.5%) in case of LIC which
closed the month of December
2015 with a total of 10,76,835
individual agents.

Analysis of ULIP business:

The Life Insurance Industry has
procured Linked Premium of
Rs.11417.17 crore as at 31st
December, 2015 as against

/I

irderi

Rs.7984.03 crore for the same
corresponding period of previous
year. It shows an increase of
43.00%.

LIC’s Premium is Rs.21.23 crore
(PY Rs.0.67 crore), an increase
of 3068.66%.

Private players have collected
linked Premium of Rs.11395.94
crore (PY Rs.7983.36 crore), an
increase of 42.75%.

Analysis of Traditional Business:

The Life Insurance Industry has
procured Non-Linked Premium of

Rs.74170.56 crore as at 31st
December, 2015 as against
Rs.65793.34 crore for the same
corresponding period of previous
year. It shows a growth of 12.73
%.

LIC’s Premium is Rs.59594.19
crore (PY Rs. 51666.40 crore), a
growth of 15.34%.

Private players have collected
Non-linked Premium  of
Rs.14576.37 (PY
Rs.14126.94 crore), an increase
of 3.18%.

crore

Compiled by Life Dept., IRDAI
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STATISTICS NON-LIFE INSURANCE
Report Card : General

Gross Premium underwritten for and up to the month of December, 2015

Zin Crores (%)
DECEMBER APRIL-DECEMBER GROWTH OVER THE
CORRESPONDENCE
2015-16 2014-15* 2015-16 2014-15* PREVIOUS YEAR
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Royal Sundaram 137.36 122.46 1,211.12 1,150.19

Tata-AlIG 228.46 236.95 2,222.75 1,973.46 12.63
Reliance General 214.79 202.29 2,151.69 2,065.97 4.15
IFFCO-Tokio 277.88 269.40 2,653.27 2,369.80 11.96
ICICI-lombard 625.69 514.78 6,021.96 5,000.47 20.43
Bajaj Allianz 439.01 372.10 4,112.10 3,780.67 8.77
HDFC ERGO General 297.57 237.93 2,407.85 2,328.83 3.39
Cholamandalam 212.39 127.67 1,698.04 1,377.80 23.24
Future Generali 122.03 186.76 1,118.27 1,126.30 -0.71
Universal Sompo 74.48 68.30 597.68 467.20 27.93
Shriram General 140.12 121.64 1,204.83 1,070.28 12.57
Bharti AXA General 98.30 106.03 976.24 1,109.82 -12.04
Raheja QBE 2.45 2.17 18.87 16.24 16.20
SBI General 174.53 131.94 1,327.01 1,031.41 28.66
L&T General 43.31 26.85 321.76 225.89 42.44
Magma HDI 29.70 41.57 288.63 335.29 -13.92
Liberty 29.06 19.49 300.93 201.50 49.35
Star Health & Allied Insurance 186.77 128.25 1,302.49 961.63 35.45
Apollo MUNICH 75.37 59.22 578.99 438.80 31.95
Max BUPA 42.67 35.21 325.27 249.12 30.57
Religare 40.31 28.53 342.68 172.69 98.44
Cigna TTK 37.76 1.82 96.65 9.60 906.76
Kotak Mahindra 0.00 - 0.00 - N.A.
New India 1,369.45 1,143.07 11,133.80 9,658.07 15.28
National 964.25 893.24 8,829.73 8,168.30 8.10
United India 963.69 774.45 8838.22 7877.49 12.20
Oriental 731.16 594.74 6176.43 5529.78 11.69
ECGC 114.33 130.95 935.96 964.53 -2.96
AIC 110.37 104.89 2,691.40 1,982.55 35.75
PRIVATE TOTAL 3,530.01 3,041.36 31,279.10 27,462.95 13.90
PUBLIC TOTAL 4,253.25 3,641.33 38,605.54 34,180.72 12.95
GRAND TOTAL 7,783.26 6,682.69 69,884.64 61,643.67 13.37

Note: Compiled on the basis of data submitted by the Insurance companies

* Figures revised by insurance companies
Premium underwritten by non-life insurers up to the month of December, 2015
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PUBLIC NOTICE &ngnﬁi’;?

IRDAI CAUTIONS PUBLIC AGAINST SPURIOUS CALLS AND FICTITIOUS OFFERS

Insurance Regulatory and Development Authority of India (IRDAI) has been receiving complaints,
through email/letters and in its Integrated Grievance Management System, from members of
public informing the Authority that they are receiving spurious calls from unidentified persons:

» Claiming to be representatives of IRDAI and offering insurance policies of different insurance
companies with various benefits.

Claiming that IRDAI is distributing bonus to insurance policyholders out of the funds invested
by insurance companies with IRDAL.

Claiming that the policyholder would receive bonuses being distributed by IRDAI if they
purchase an insurance policy and wait for a few months after which the bonus would be
released by IRDAI.

Advising customers to subscribe to fresh policy after surrender of the existing policy and wait
for a few months after which the fresh policy would be entitled for additional enhanced returns/
benefits.

Informing that 'Survival Benefit or Maturity Proceeds or Bonus' is due under their existing
policy and investing in a new insurance policy is mandatory to receive the amounts which are
due.

Advising public to invest in insurance policies to avail gifts, promotional offers, interest free
loans, or setting up of Telecom towers or other such offers.

The general public is hereby informed that IRDAI is a regulatory body established by an Act of
Parliament, i.e. the Insurance Regulatory and Development Authority Act 1999, to protect the
interests of the policyholders, to regulate, promote and ensure orderly growth of the insurance
industry and for matters connected therewith or incidental thereto. Further, IRDAI informs the
members of public that:

IRDAI does not involve directly or through any representative in sale of any kind of insurance
or financial products.

IRDAI does not invest the premium received by insurance companies.
IRDAI does not announce any bonus for policyholders or insurers.

Any person making any kind of transaction with such individuals/agents will be doing the
same at his own risk.

IRDAI hereby urges the public to remain alert and not to fall prey to frauds or scams perpetrated
by miscreants who impersonate to be employees | officers of IRDAI or other insurance companies.

If any member of the public notices such instances, he or she may lodge a police complaint,
along with the details of the caller and telephone number from which the call was received , in
the local police station

A public awareness initiative by
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!_L INSURANCE REGULATORY AND
imdai DEVELOPMENT AUTHORITY OF INDIA
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BEWARE OF FAKE TELEPHONE CALLS

IRDAI Kisi Bhi Tarah Ki
Telephone Calls Nahi Karta, Aise Fraud Calls Se
Raho Hoshiyaar, Police Mein Karo F.I.R.

I.R.D.A of India:

* Never sells any insurance or financial products

Never invests the premium of insurance companies
* Never endorse any bonuses

Report the name, phone number and other details of such
callers to your nearest Police Station.

A public awareness initiative by

S8 INSURANCE REGULATORY AND
irdesi DEVELOPMENT AUTHORITY OF INDIA

Promoting insurance. Prolecting insured.
www.irda.gov.in www.policyholder.gov.in

Head Office - Parishram Bhavan, 3rd Floor, | Delhi Office - Gate No. 3, Jeevan Tara Building,
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